FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GREEN SOUL ERGONOMICS PRIVATE LIMITED OPERATING IN
E-COMMERCE INDUSTRY AT BHIWANDI, DIST. THANE, MAHARASTRA
Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN/ CIN/ | GREEN SOUL ERGONOMICS PRIVATE
LLP No. LIMITED
CIN: U74995MH2018PTC305473
2. | Address of the registered office Unit 5, 6, 7, 8, 9, 10 & 11, Building No. D-2,
Green Space, Village Vahuli, Vadavali, Thane,
Bhiwandi, Maharashtra - 421302
3. | URL of website https://www.greensoul.online/
4. | Details of place where majority of fixed assets are No tangible fixed assets but the Corporate
located Debtor has PAN India network of operations.
Intangibles are brand and website with online
market place platform
5. | Installed capacity of main products/ services N.A. as it is a Trading Business
6. | Quantity and value of main products/ services sold in |Sales of INR 125crores in FY 2023-24
last financial year Main Products - Gaming Chairs, Multi-Purpose
Tables, Executive Chairs, Office Chairs, Basic
Chairs and Wooden Furniture
7. | Number of employees/ workmen Thirty-three (33)
8. | Further details including last available financial [Sending request by email to
statements (with schedules) of two years, lists of [green.soul@resolvegroup.co.in
creditors are available at URL:
9. | Eligibility for resolution applicants under section [Sending request by email to
25(2)(h) of the Code is available at: green.soul@resolvegroup.co.in
10.| Last date for receipt of expression of interest 24/06/2024
11.| Date of issue of provisional list of prospective | 04/07/2024
resolution applicants
12.| Last date for submission of objections to provisional 09/07/2024
list
13.| Date of issue of final list of prospective resolution 19/07/2024
applicants
14.| Date of issue of information memorandum, 24/07/2024
evaluation matrix and request for resolution plans to
prospective resolution applicants
15.| Last date for submission of resolution plans 31/08/2024 (Estimated)
16.| Process email id to submit Expression of Interest green.soul@resolvegroup.co.in
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Vishal Ghisulal Jain

Interim Resolution Professional, Green Soul Ergonomics Private Limited
IBBI Registration No: IBBI/IPA-001/IPP00419/2017-2018/10742
Registered Address: D-1902, Palm Beach Residency, Amey CHS Ltd., Plot No. 24-29, Sector-4,

Nerul West, Navi Mumbai, Maharashtra — 400706

Communication Address: c/o. Resolve — IPE Private Limited, Office No. V-3073, Akshar

Business Park, Sector-25, Vashi, Navi Mumbai-400705

Process Specific Email ID: green.soul@resolvegroup.co.in

IBBI Registered E-mail: vishal@resolvegroup.co.in; AFA Valid upto: 31/12/2024

Date: 09/06/2024, Place: Navi Mumbai
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Swearing-in...

Thefinaldecisioniswith the
PM-designate, but sources said
the BJPis likely to retain crucial
portfolios of home, finance,
defence external affairs,all part
of the Cabinet Committee on
Security.Educationand culture,
two ministries shaped by party’s
ideological imperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is tosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.JD-U isalso likely to have
atleastthreeofitsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected to be
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra,another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats,NCP (Ajit Pawar) got
onewhile the BJP could manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

FROM THE FRONT PAGE

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed tosecure onlyoneor
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCandAmul,contributing
smallamounts that totalled to
about %2 crore to X2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about I12
crore,a 500-600% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore.“Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls,sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPsfromregional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”headded.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns during and around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

X50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort postorreel
to a seven-digit cost foran ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of I50 crore for
licensingand access to players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,”
explained Tomar.
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( credithccess: CREDITACCESS GRAMEEN LIMITED

e Regd. & Com. Office: Mo, 49, 46th Cross, Bth Block, Jayanagar,
iMext Io Rajalakshmi Kalvana Mantap) Bengaluru KA-S60070 1N
Ermail: infoficagramean.in | CIN: L51216KA1991PLCO5S3425

PUBLIC NOTICE

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleadersfrom Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind KumarJugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation to attend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

ontheirbudgetsand spending
strategies,”he added.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
t032,445 crore,’ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unabletoexecutetradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocks due to
glitchesat depositoryfirm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founderof Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
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of the Company's cusiomers and for Company's operabional canvenience, the Company
has decided 10 merge the [ollowing branch{as)

President Droupadi Murmu at

Mame & addrass of the

5L | Merging Branch [which is Mame & address of the Base Date of
; s i Branch {Branch which will Mergeri
No:' | going to be closedinct in continue to exist after merger} | closure
existence) b
1 | Branch: Umnarga-2 Branch! Umarga-1 Separnbar
Address: Creditdocess Addrass: Crodihcoass 09, 2024

Gramesn Limited
2nd Floor, H. No. 478, F. No.
02, Digvijay Gas Agency,

Grarnaian Lirmited
15t Floos, H. Ma. 5174,
ALE Po: New Balaji Magar,

Cop. Milk Dairy, MNandanvan Colomy, Diggl Foad
T Cmerga Umarnga, Umarga - 413606,
Digt: Dharaghiv - 413606 Dist: Dharashiv

| MAHARASHTRA MAHARASHTRA

s clarilied that due cane 12 baing Laxan by Ihe Company 1o ansure thal roincanvanience
whatsoever is caused i the Compary's cuslomers during the pracess of menger and
post-mergar, The accaunts of &l aur cuslomears shall continue with the Baza branch [i.e.
the branch menbionad al Column (3) above), Cuslomers are raquestad 1o kindy 1ake nole
of the aforesaid change(s), which will be effactive lenlatively from Saplember 09, 2024
fi.a., the dals mentionad under Column (4) above) and operate their [0an accounts with
the newBase beanch from the said effective date. In case any further cladfication is
raquired andior in case of any dfficulty, the custemers may contact the *Branch Manager
iMerging Branch) or the regpective Branch Manager (Base Branch).

for CreditAcoess (sramsen Limeded
Sdi-

Bengaluru
June 07, 224

Ganesh Marayanan
Chiafl Exacutive Offier

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

DPERATING IN E-COMMERCE INDUSTRY AT BHIWANDI,
DIST. THANE, MAHARASTRA
Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
[ RELEVANT PARTICULARS
{ 1. | Bame of she comporate debtor alang with [ GREEN S0UL ERGONOMICE PRIVATE LIMITED
| | PAN'& CINLLP No. CIN: UTAZA5MH201 BPTCS0547 3

H2. | Addrese of e fagistansd olfce Unit 5, B, 7. & 9, 10 & 11, Buikdirg Mo, D-2, Gresn
Space, Vilege Vahuli, Vadovadi, Thane, Bhssind,
Manizrashira - 42 1502

3, | AL ol webaite hifp s waewr greensoul an line

&, | Details of pface whem majorey of fxed | No targdie Tissd aggals but the Corporate Deddor has
| assets are locaied P&N imda netwark of operations. inangibles s brand
and wiebeia with onlng markst place platform

5, | Instailed capacity ol main producks!
| LT YIEs

MR BE I s B lrading Business

G, |Quardty snd vakse of main producis’] Sekes of INA 125cz0res in FY 20235-24
| servioess sald in last francial year K Products - Gaming Chairs; Mot Purmpose
Tk, Exscutve Chaira, DMce Chalrs. Baslc Ghairs
aned Wesaden Furnifure

_ Number of employees’ woekmen .
Further detafls mcluding las? avaiable | Sending request by ema [
tinancial stafemams [with schadules) of | green. soulEmesnlvegoun.co.n
v years. lisks of credbors ans anilahike ol

| LMRL:

L Thety-thies (33)____

o

4. | Bigihikty for msohtion applcanis under! Sending request by emad o
| maction Z5(2hn) of the Code is Fedilshle ot | gron, soulEesolvegrou.cin
AL

10 Last dafe far recsipt of mpression of | 24068/2024
| Inferael

1 Oatke of issop of peosisional st oof | Ge07 2024
EiGEpacive Pesakilion apEicants

12. Lagt date kor gubrnsston of obleclons to; 0072024
grrvaskanal ksl

13| Date of Esue of finad B350 ol pospecte | 19072024
ihidrlLblid s L2l

14 Uate of 1s50e o Sormaton memorantu, | 240, 20ed.
evalugtion matrix and request Toi
resokiion plans o praspectvm msolution
| appicanis

{[15.] Last date for submission of resokdion | 31/082024 {Estimssed)
| [l

16| Process emall id ko submit Exprassion of | green:Soul@ees rvegroun. co. i

it st
Date: 09,506,/2024, Sy
Place: Mavi Mumbai Wishal Ghisulal Jain

Intecirn Hasolidien Professiong

IBBI Repgistration Mo: IBBUIPA-D01APPDR1 A 201 7-2018/10742

Registered Addrass: D-1002, Palm Beach Residency, Amey GHS Lid.,

Flot Mo, 24-29, Sactor-d, Plerul 'West Maw Muenbai, Maharashira — 400708
Commumication Address: o'p. Resobve — IPE Private Limited, Office Mo, W-3073,
Bkghar Business Fark, Sacior-25, Yashi, Nayl MiemBal-S000 0%

Process Spacific Email 1D grean.soul@vesolvegroup.coin

188 Regislered E-mail: wislali@yesolvegroup oo in; AFA Valid epla; 51122024

I.- ili . .
L
=

resilience during this period.”

WWW.FINANCIALEXPRESS.COM

‘REVIVAL AND REJUVENATION'’

Sponsorship for Olympians... Rahul asked to take Up LoP

role, sa

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWCwas effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revivalin
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsomestatesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected, the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould

|
e — -

ys will d

|

Congress president Mallikarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get afteradecade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC(C’s decision.

“During this election, we
raised so many burningissues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) KC Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,”he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time,but has not taken
afinaldecision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA
Kolkata, June 8

REGENCY
HEALTH

REGENCY HOSPITAL LIMITED

CIN: UgE1I0OUPI887PLCODETS2
Regd. Dffice: A-2, Sarvodaya Magar, Kanpur 208 005 Uttar Pradesh
Ph: 0512-3502480, Email: company. secretary@regencyhealthare.in,

NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("EGM") of
the Shareholders of Regency Hospital Limited {the "Company™) will be
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Magar, Kanpur-20800% Uttar Pradesh,
India: The Company has dispatched: the Notice -of EGM to the
Shareholders through permitted mode by Monday, June 10, 2024, The
Metice of the EGM Is also available on the website of the Company at
www.regencyhealthcare.in and at the National Securities Depository
Limited ('NSDL') at www.evoting.nsdl.com.

Incompliance with Saction 108 of the Companies Act, 2013 read with Rule
20 of the Companies (Mapagament and Administration) Rulas, 2014, as
amended from time to time, Shareholders are provided withithe facility to
aast their vates an gl resolutions as set Tarth in the natice af the EGM
using electronic voting system provided by Mational Securities
Depository Limited {WE0L) from a place other than the venue of the EGM
[remote e-voling') and the business may be transacted through such
voting. The voting rights of Sharehalders-shall b in proportion to the
aquity shares held by them in the paid-up equity share capital of the
Companyason Thursday, June 27, 2024('cut-off date’),

The remote e-yoting shall commence on Sunday, June 30, 2024 [2:00
a.m. |3T)and ends on Wednesday, July 3, 202415:00 p.m. ISTL During this
pariod, aharghalders may cast thair voies slectronically. The Remote e
votingmodule will be disabled after5:00p.m. ST on July 3, 2024,

A person who has acquired shares and become a Sharehotder of the
Company after the dispatch of the notice of EGM and holding shares as of
cut-offdate, may obtainthe login IDand password by sending a request to
evoting@nsdl.co.in. However, if the person is already registered with
NSDL for remote e-voting then the existing user 1D and password can be
usedforcasting volte.

sharéholders may nate that: a) Once the vote on a resolution Is.cast by
the sharehoider, the same shall not be alfowed to change it
subsequently; b) The facklity for votimg will alse be made available during
the EGM ; c) The Shareholder who have cast their votes by remote a-
voting prior to the EGM may also attend the EGM but shail nat be entitled
to cast their votes again; and d) Only persons whose nameis recordead in
the register .of members or in the register of beneficial owners
maintained by the depositories as onthe cut-off date shall be entitled to
avallthefacility of remote e-voting or voting at the EGH.

The procedure of electronic voting is available in the Motice of the EGM as
well a5 in the emaii sent to the Shareholders by NSOL. In case of any
queriesigrisvances, vou may refer to the ‘Frequently Asked Questions'
[FAQs) for Sharenolders and 'e-voting user manual' for Shareholders
available in the downloads section of the e-voting website of NSDL
grievances relating to voting by elactronic means, Shareholders may
contact Mr. Yogi Srivastava, Company Secretary, B-0 Sarvodaya Magar
Kanpur-208005 al company.secretary@regencyhealthcare.in, Tel.
R0512-3502661.

For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitandwatch”modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the

government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
formthe government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

FE SUNDAY

ecide soon

= i

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
pointsin our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWCfelt that
revival of the partyhad begun.

In his address, Kharge said
the verdict was against the
dictatorialand anti-democra-
ticways of the BJP.“Itis a deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe grace marksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamid allegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweekand the results of
the candidates might be
revised,'NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,"
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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akarg with PARY CINY LLP Mo (CIN: L4101 G 8a5PTO0RE1 18
PAN- AACCASOIF
| 22 Aji Incustrial Esiate, Piol Mo 332,333,
GIDE Raghoat, Gujarnd - 2E0003
: wwi, amsind_cam
reajhot Gujarat), Murmbas {(Maharashira)
Ranipel (Tamil kadd), Jharkband ard

2 -.!.-.'Irlnq,:ss of the registered offios

i.li _-L:-'-'L of wettbeste
4. | Deetails of place whens majority
of fiasd assets are kcated

| | alher stales
5. | Instalied-capacity af main Mot Availabda
_|.l:l.'l;.'u|’.‘|£.-' S TS
G - Quantity snol valoe of reain Financial Year : 2021-22

productsy” sanioes soid In last
financial yer | G0 booked sales raveraes of R, 112.10 Crores
.| Murnber of employess workman | Presanily, thare ara no employes/workman
E. : Furliher defads including last ausilable | Defalis can be scupht by prospactive resolution
financial statemants (wEh schedules) | apolicant wa e-mail by rasing spacific reguest
of two years, lisks of cradtoes, at e-rmail ¥;
reiewant dates for sunseoeent mvents | arpamulindustrespetEgmail.com
of the prooess are avadabie at LUAEL;
. Eligibility for resohution applicants
undes sechon 250200 of the
: Coodes i availsblie at LIRL:
240 Lasl date for rescaipt of exprassian
L OF IFiterest

uantity - Mot Ascertained

| Detnils can b soUght by prospectae resslubon
applicant va email by rasing specific reguest

_ate-rmail id: arpamulind estriss patgensilosm
Zonh June, 2024

11, Date of issue of provisional listal | 41h July, 2024
prospestive resolution applicanta
T3 Last dete for subimession of Toh iy, 2024
ofjectiong b provision gl st
T3 Date of ==ueaf Tinal st of [ 18 Jialy, 2024
| prospective resolution Bpplicans |
14, Data of Issuae of mformaton 183k Juy, 2024

memaransum, amlston makne
and moisest for resalution pars
ha praspective msolution applicants
15,1 a5l daode -\.'Iflﬁl,.hﬂls'il.'ll'l.-\.'.-f msr-;.lr o
plars
1.1'_1".,- Process smal id b submit Bol
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arpamulindustriesptl@gmail com

Date: 09062024 Bds-
Places Surat Miharila Mahashwari
{Resolution Professiomal)

IP Registration No.: IBBLAPA-OCA1P-P02T 25/ 20222023,/ 14157

ship Amendment Act (CAA). same exam centre. —PTI
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CIN ; L2T1WE1335PLCI30503
Regd. Office : 'ldeal Centre’, 4th Floor, 9, ASC Bose Road, Kokala - 70007
e=miail ; officedirmaithanallove com, Ph : 033-4083-2393
Website : wanw maithanalloys.com

NOTICE

NOTICE i3 hereby given to the Membars of ihe Maihan Alloys Limited (the Company)
pursuand ko the provisions of Section 124(6) of the Companies Act, 2013 read with Rule
B3} of the Irvestor Education and Protection Furd Authority [Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force [herain after refermed as ‘the Rules') that all the
equity shares of the Company in respect of which dividend has remained unpaid or
unciaimed for saven consecutive years are required to be transfarred to the Investor
Education and Protectian Fund {IEPF),

Members who have not claimed / encashed their dividend far last seven consacutive
yaars (Le. dividend declared on and after 12t Aprll, 201 7) can wiike to us at BMaithan Alloys
Ltd., at 4th Fhoor, |deal Centre, 9; A J.C. Bosa Road, Kolkata - TO0017 (a-mail :
invastargbrraithanalloys com) of b our Reglstrar and Shame Trarsloer Agent, h's. Maheshwan
Datamatics Pyl Lid. at Sth Floor, 23, B N, Mukherjee Foad, Kalkata - 700001 b clairn
thair dividend al the eardiest, faling which Compary shall be conslrained to ransfar thek
sauity shares to the [EPF, as per the procadure provided in the Rules.

The Company has also served Mobice [o tha Membens) concerned at ther lalest avadable
adoress along wilh the datails of unpasdiunciaimed dividend, adwsing tham Lo claim ther
dividends expedibiously to avaid Eransfar of their shares b the IEPF. In case no claim or
communication thersal is recerved from the concemead Membears) on or bafore
25th Seplember, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 resd wilh 1he Bules shadl ransfer the share(s) i the IEPF,

& statement confaining the name of such Mamberis) and their folic number or 0F 1D -
Client D are available af Company’s websile at waww.maithanalloys.com for infarmation
and necessary ection of the Membern(s) concemed

In the event of iransfer of share(s] by the Company to the [EPF, the Member{s) concamed
may claim their shareis) by following the procedure a5 prescried in the Rules ie. by
rmaking an apolication to the IEPF in TEPF Fome-3', which is avalabie on the I[EPF websits,
i.e. wenwiepd govin, Itmay be noted that no cdaim shall ke againgi the Company in respect
of shares and dividends thereof credited to the account of the IEPF
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financialexp.epapr.in

: ; AFA Cartificate No.: AL/ 14157702/ 2090824,/ 105080 valkd upto 29.08 2024 For Maithan Alloys Limited|
Date :June 0, 2024 S0/- A-B04, Rudra Enclave, Althan Bhimrad Canal Road, /-
I sidancy, Bhi 51, GujErat-395007
F'|:'.ICF.‘: HFIH:_EIJI' ‘l’ngfsrivaﬁtava PMear Shiv Fesidancy, Bhimrad, Sursl, Gujerat-395000 Reaiiashi K. Shah
- =Form-G Timaling shall ke subject to pecessary approval from Hambbe NCLT, e anan
Company Secretary Almedabad Bench lor extension of CIRF parlod in the mattse, Date - B June: 1024 Company Secretary
Ahmedabad
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is to signal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul, contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about 312
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tion valuewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort postorreel
to a seven-digit cost for an ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”he added.

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accesstoplayers
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,’
explained Tomar.
“Therefore,you can expect
a minimum activation value

Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uis also likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls,sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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PUBLIC NOTICE

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Ministerof Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,” ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto execute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable

This iz ioinform the public in general and, customers n pariicular, that for the convenience
of the Company's customers and for Company's operational convenience, the Company
has dacided to marge the following branchias):

President Droupadi Murmu at

Mame & address of the

: Name & address of the Base Date of
= ﬁiﬁ?ﬁﬂﬁ:ﬂ?ﬂ | Branch (Branch which will | Merger
existence) continue to exist after merger) | closure
1 | Branch: Umarga-2 Branch; Umarga-1 aepiember
Address: CreditAccess Address: CrediAocess 09, 2024

Grarmean Limited

2nd. Floor, H. Mo. 478, F. Mo,
02, Digvgay (Gas Agency,
Mandanvan Colony, Diggl Road
Umarga - 413606,

Dist: Dharashiv

Gramean Linited

1st Floor, H. Mo, 51714,

At & Po: New Balaji Nagar,
Opp. Milk Dairy,

Tg: Dmerga Umarga,

Dist: Dharashiv - £13606

MAHARASHTRA MAHARASHTRA

Itis clanfied that due care is being faken by the Company o ensure that na inconvenience
whatsoever is caused to the Company’s customers during the process of merger and
post-manger. Tha accounts of all our customers shall continue with the Baze branch (i.a.,
the branch mentiomed at Columan {3} above). Cusiomers are requesied to kindly take note
of the aforesald changels), which will be effective lenatively from Septernber 08, 20024
fi.e., the date mentionad under Column (4) above) and operata their loan accounts with
fhe new/Base branch from the said effective date. In case any further clanfication is
required andlor in case of any dificully, the customers may contact the “Branch Manager
iMerging Branch) or the respéctive Branch Manager (Basa Branch),

for CrecilActess Grameen Limited

Sd-
Bengaturu (sanesh Narayanan
June 07, 2024 Chief Executive Officer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

OPERATING IN E-COMMERCE INDUSTRY AT BHIWANDI,
DIST. THANE, MAHARASTRA
Under Regulation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

1. | Name of the comoeate deblor akong with | GREEM SOUL ERGONOMICS PRIVATE LIMITED
PAN & CINLLP No { B U7 2905MH201 BPTCI0G473

I".'-' Addlress of the regisiered alfice Unit 5, 8, 7, 8. 9, 10 & 11, Building Mo D=2, Green
| Space, Village Yahuli, Vadawali Thame, Bhiveandi
r-.'lall-al"'::w'-."lll"l -1?1"!-I.'I?
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[ Detalls af |:-I'|l:l: whesg rr|d|-:mr.' af foend | Mo tangible fued assets but the EDI:'.II.‘.T:"E Dgbior has

aEsels ans located | PAMN India netwark of operations. Inkangibiles are brand
| and websitewith online markot place pladorm

[
i

15. Installed capacity of man products’| WA as i is @ Trading Business

| BAnNcas

{8, | Dwantty and value of main products’| Sales of INR 125crores in FY 2023-24
| services skl in last inancial ye Main Prodwcts - Garning Chairs, Molt-Pupose
| Tables, Execulive Chairs, Diice Chairs, Baso Chaks
i Waden Furniure

7. | Bumber al emmloyess workman Thirfy-tes (3‘3?

{8, | Further diefails includng last avadabla
financial statements (with schedules) of |
{ twoyBars, lists o crediioes ars 2vadabla a2
URL;
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Qe 50Ul TBE oivagrauD. Co.in
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| Sagtion 252 1(h) olihe Code is avadabls a
WAL

Serling redquesst by ermail b
Cres, SO E RS R aug, co. i

{10 Last date for receipt of expression of | 24/06/2024

Interest

}1'1.. e od Issiee ol pravisional B of | 04007732024

pros pestive resakilion applicans

12, Last dabe for submission of chijectons to ] 08072024

pravisional list

| Drate af igsee of final 1=t of prospective | 18073024

regokiicn applicants

114, Dae of =0 of ricematon memaorasduem, | 2407 3024
cvaluation matrix and reguest for
resoifion plans 1o prospective esaktion

| applicants

115, Last date 1or submission of reschdion | 31/082024 [Estmased)

| | plans

'_‘IE Process ermail i focsumil E:-lprl.:a-:ln o
Irtrest

I}ata BE,."&E.-'EI]E#

Place: Mavi Mumbai

l;m:tn.s-:lulqprusn e raLE.Can

Sdi-

Vichal Ghizulal Jain

Interim Eesolutien Professional

IBBI Registration Mo: IBBLTPA-007/IPPOO419/201 7201 Br10742
Registered Address: D-1902, Palm Beach Residency, Amey CHS L,

Plot Mo. 24-29, Sector-4, Nerd West, Navi Mumbai, Maharashira — 400706
Communication Address:; o/'n. Resolva — IPE Private Limitad, Office Np, V=307 3,
fkshar Humness Park, Sector-25, Vashl, Mavi Mumbal-400705
Prn:es: -Ellltt-lﬁl: EI'I‘IHII Ik QIE{:I'I EIIIUII.'_EF-I"EE-I'.II'.'EEII'EILIE- COn
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resilience during this period”

'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul asked to take Up LoP

role, says W W|II demde soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revival in
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Malllkarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA

| Kolkata, June 8
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REGENCY HOSPITAL LIMITED

CIN: UBSTOUP1987PLCOOBTIZ
Heqd IJHF::E' A2, ‘ﬁa*vud:—‘y:—* '“-.I=|'];-1:T Kanpur L-'[]E-I 005 Uttar Pradesh

Website: 1 W Eq.nn.l.:lfh.'-?a.!tﬁ..:.a.c:-.-n

NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("£GM") of
tha Shareholders of Regency Hospital Limitad [the "Company”) will ba
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Uttar Pradesh,
India. The Company has dispatched the Notice of EGM Lo the
Shareholders through permitted mode by Monday, June 10, 2024, The
Motice of the EGM is also avallable on the website of the Company at
uw.rw requn:jrhaﬂithcare in and at the Mational Securities. Uepository

Incompliance with Section 108 of .m:-L-nn'|;:|an|23fu:t. 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014, as
amended from fime to time, Shareholders are provided with the facility to
cast thair votes an all resolutions as set farth in the notice of the EGM
uzing electronic woting system provided by Mational Securities
Depository Limited (NSOL ) from a place other than the venue of the EGM
(‘remote e-voting) and the business may be transacted through such
vating. The vating rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024(cut-off date’L

The remaote e-voting shall commence on Sunday, June 30, 2024 (9:00
a.m. 18T Jand ends on Wednesday, July 3. 2024(5:00 p.m_ IST). During this
period, shareholders may cast their votes electronically. The Remote e-
vating modula will be disabled after 5:00 p.m 1IST onduly 3, 2024,

A person who has acquired shares and: become a Shareholder of the
Company after the dispateh of the notice of EGM and holding shares as of
Cut- nffc-;te ma}'nhtain'hﬂlmq-nlt andpaﬂs 'l.u:r-:llz-j,' 5endirqareque5tm
HEEIL ’r:Ir remote g- 1.n:|1|'|-!;| th-e"l the exi stlng USEr ILI and ua~..5-.r.n:--'~::| canbe
usedfor castingvote.

shareholders may note that; aj Once the vote on a resclution is cast by
Shareholder, the same shall not be allowed ta change it
subseguently; b) The facility for voting will aiso be made available during
the EGM : ¢) The Shareholder who have cast their votes by remotle e-
yoting prior to the EGM may also attend the EGM but shall not be entitied
to cast their votes again; and d) Only persons whose name is recorded in
the register of members or in the register of beneficial owners
maintained by the depositories ‘as on the cut-off date shall be entitled to
avail thetacility of remote e-vating or veting at the EGM,

the

The procedure of electronic voting is available in the Notice of the EGM as
well as‘in the email sent to the Shareholders by NSOL. Incase of any
gueriestgrievances, yvou may refer to the Frequently Asked Quastions
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in the downloads zection of the e-voting website of N3DL
www.evoting.nsdl.com arsend areguest at evoting@nsdl.co.in. Forany
grievances refating to voting by electranic means, Sharehaldars may
contact I""'Lr 'ffll_,i Srivastava, Company Secretary, B-5 Sary u:iaja N-‘:.!(J-H

HOR12-3502Z661.
For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against

Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

and extreme blgotry The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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maithan alloys Itd

CIN : LZT101WE1985PLCO39503
Regd. Office : ‘Ideal Centre’, 4th Fioor, 9. AJC Bose Road, Kolkata - 700 017
e-mail : office@maitranalloys.com, Ph ; 033-4063-2383
Wabsite : www maithanalloys.com

MOTICE is hereby given to the Members of the Maithan Alloys Limited (the Comgpany)
pursuant fo the provisions of Saction 124(6) of the Companies Act, 2013 read with Rube
f(3) of the Invesior Education and Profection Fund Autharity (Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein: after referred as ‘the Rules') that alf the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Education and Profecion Fund (IEPF),
Members who have nol claimed [ encashed their daidend for [ash seven consecutive
years (L.e. dividend declarad on and after 18t April, 2017) can wrile (o us at Maithan Alloys
Lid., at 4th Fioor, Ideal Cantre, 9, A.J.C. Boze Road, Kolkata - 700017 (e-mail
investonimesthanalloyvs.com) or o our Registrar and Share Transfer Agent, Mis. Maheshwarn
Datamatics Pul. Lid. at 5th Floor, 23, R N, Mukherjes Road, Kalkata - 700001 to claim
their dividend at the eariest, failing which Company shall be constrained to transler (hes
aquity shares o tha |EPF, as per the procadure provided in the Rules.
The Company has also sened Notice to the Member(s) concemed at their latest available
address along with the details of unpaidiunclaimed dividend, advising them to clzim thedir
dividends expediiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thereol is received from the concemned Memberls) on or before
25th Septembar, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shafl transfer the sharels) to the [EPF.
A statement containing the name of such Memberz] and their folic number ar OF 1D -
Chent 1D are available at Company's website &t www.maithanalloys.com for information
and necessary action of the Member(s) concermed
Im the event of transfer of share(s) by the Company ko the |EPF, the Member(s) concemed
may clam their shara(s) by fallowing the procedura as prescribed in the Rules La by
making an application to the IEPF in IEPF Form-3, which is available on the |EPF wabsita,
i.2. wwwiepf.govin. It may be noted that no claim shall e against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajesh K_ Shah
Company Secretary

Date : Bth June, 2024
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is to signal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul, contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about 312
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tion valuewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort postorreel
to a seven-digit cost for an ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”he added.

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accesstoplayers
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,’
explained Tomar.
“Therefore,you can expect
a minimum activation value

Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,” ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto execute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
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resilience during this period”

'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul asked to take Up LoP

role, says W W|II demde soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revival in
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Malllkarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata
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NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("£GM") of
tha Shareholders of Regency Hospital Limitad [the "Company”) will ba
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Uttar Pradesh,
India. The Company has dispatched the Notice of EGM Lo the
Shareholders through permitted mode by Monday, June 10, 2024, The
Motice of the EGM is also avallable on the website of the Company at
uw.rw requn:jrhaﬂithcare in and at the Mational Securities. Uepository

Incompliance with Section 108 of .m:-L-nn'|;:|an|23fu:t. 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014, as
amended from fime to time, Shareholders are provided with the facility to
cast thair votes an all resolutions as set farth in the notice of the EGM
uzing electronic woting system provided by Mational Securities
Depository Limited (NSOL ) from a place other than the venue of the EGM
(‘remote e-voting) and the business may be transacted through such
vating. The vating rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024(cut-off date’L

The remaote e-voting shall commence on Sunday, June 30, 2024 (9:00
a.m. 18T Jand ends on Wednesday, July 3. 2024(5:00 p.m_ IST). During this
period, shareholders may cast their votes electronically. The Remote e-
vating modula will be disabled after 5:00 p.m 1IST onduly 3, 2024,

A person who has acquired shares and: become a Shareholder of the
Company after the dispateh of the notice of EGM and holding shares as of
Cut- nffc-;te ma}'nhtain'hﬂlmq-nlt andpaﬂs 'l.u:r-:llz-j,' 5endirqareque5tm
HEEIL ’r:Ir remote g- 1.n:|1|'|-!;| th-e"l the exi stlng USEr ILI and ua~..5-.r.n:--'~::| canbe
usedfor castingvote.

shareholders may note that; aj Once the vote on a resclution is cast by
Shareholder, the same shall not be allowed ta change it
subseguently; b) The facility for voting will aiso be made available during
the EGM : ¢) The Shareholder who have cast their votes by remotle e-
yoting prior to the EGM may also attend the EGM but shall not be entitied
to cast their votes again; and d) Only persons whose name is recorded in
the register of members or in the register of beneficial owners
maintained by the depositories ‘as on the cut-off date shall be entitled to
avail thetacility of remote e-vating or veting at the EGM,

the

The procedure of electronic voting is available in the Notice of the EGM as
well as‘in the email sent to the Shareholders by NSOL. Incase of any
gueriestgrievances, you may refer to the Frequently Asked Quastions
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in the downloads zection of the e-voting website of N3DL
www.evoting.nsdl.com arsend areguest at evoting@nsdl.co.in. Forany
grievances refating to voting by electranic means, Sharehaldars may
contact I""'Lr 'ffll_,i Srivastava, Company Secretary, B-5 Sary u:iaja N-‘:.!(J-H

HOR12-3502Z661.
For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against

Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

and extreme blgotry The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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maithan alloys Itd

CIN : LZT101WE1985PLCO39503
Regd. Office : ‘Ideal Centre’, 4th Fioor, 9. AJC Bose Road, Kolkata - 700 017
e-mail : office@maitranalloys.com, Ph ; 033-4063-2383
Wabsite : www maithanalloys.com

MOTICE is hereby given to the Members of the Maithan Alloys Limited (the Comgpany)
pursuant fo the provisions of Saction 124(6) of the Companies Act, 2013 read with Rube
f(3) of the Invesior Education and Profection Fund Autharity (Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein: after referred as ‘the Rules') that alf the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Education and Profecion Fund (IEPF),
Members who have nol claimed [ encashed their daidend for [ash seven consecutive
years (L.e. dividend declarad on and after 18t April, 2017) can wrile (o us at Maithan Alloys
Lid., at 4th Fioor, Ideal Cantre, 9, A.J.C. Boze Road, Kolkata - 700017 (e-mail
investonimesthanalloyvs.com) or o our Registrar and Share Transfer Agent, Mis. Maheshwarn
Datamatics Pul. Lid. at 5th Floor, 23, R N, Mukherjes Road, Kalkata - 700001 to claim
their dividend at the eariest, failing which Company shall be constrained to transler (hes
aquity shares o tha |EPF, as per the procadure provided in the Rules.
The Company has also sened Notice to the Member(s) concemed at their latest available
address along with the details of unpaidiunclaimed dividend, advising them to clzim thedir
dividends expediiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thereol is received from the concemned Memberls) on or before
25th Septembar, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shafl transfer the sharels) to the [EPF.
A statement containing the name of such Memberz] and their folic number ar OF 1D -
Chent 1D are available at Company's website &t www.maithanalloys.com for information
and necessary action of the Member(s) concermed
Im the event of transfer of share(s) by the Company ko the |EPF, the Member(s) concemed
may clam their shara(s) by fallowing the procedura as prescribed in the Rules La by
making an application to the IEPF in IEPF Form-3, which is available on the |EPF wabsita,
i.2. wwwiepf.govin. It may be noted that no claim shall e against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajesh K_ Shah
Company Secretary

Date : Bth June, 2024
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is tosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of thedeath of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCandAmul,contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about ¥12
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of IOS Sports &
Entertainment, added that
these deals vary from a six-
digit cost forashort postorreel
to a seven-digit cost foran ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accessto players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,”’
explained Tomar.

Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs,when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

the sponsorship revenue is
about double again, at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploringways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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CREDITACCESS GRAMEEN LIMITED
Regd. & Corp. Office: No. 49, 461h Cross, Bth Block, Jayanagar
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PUBLIC NOTICE

This is toinform the public in'general and, customers i parficular, that for the convenience
of the Company's customers and for Company's operational conveniance, the Company
has decided o merge the following branchies):

MName & address of the

Grameen Limited

1=t Floor, H. Mo, 51774,

At & Po: New Balaji Nagar
Opp. Milk Dairy,

Taq: Omenga Umarga,

[hst; Dharashiv - 413606
MAHARASHTRA

Grarmaan Limitad

2nd Floor, H. Ma. 478, F. No
02, Digweay Gas Agenay,
Mandanvan Calony, Diggl Road
Umarga - 413605,

Dest; Dharashiv
MAHARASHTRA

SL. | Merging Branch (which is Name & address of l!le Ealse Date of
No | going to be closed/not in H'T"Eh ':E'mlmh :hmh i Hrelgerﬂ
eiistence) continue to exist after merger) | closure
1 Branch: Umarga-2 Branch: Limarga-1 September
Address: Credithocess Address: CrediAccess 09, 2024

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSS representatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Ministerof Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

President Droupadi Murmu at

ontheirbudgetsand spending
strategies,”he added.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,”’ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhen retail investorswere
unableto executetradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
resilience during this period”

'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul asked to take Up LoP

role, says will decide soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revivalin
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected, the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould

'
| |

ERE

Congress president Mallikarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.Inthe evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA

| Kolkata, June 8
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HEALTH
REGENCY HOSPITAL LIMITED

CiN: UBSNOUR887PLCO0ETIE
Regd. Office: A-2, Sarvodaya Nagar, Kanpur 208 005 Uttar Pradesh

Website: www.regencyhealthcare.in

NOTICE OF THE EXTRA ORDINARY GENERAL

Itis clanfied that due care is being faken by the Company to ensure that noinconwenience
whatstever is caused lo the Company’s custamers during the process of merger and
poat-menger. The accounts of all our cusiomers shall confinue with the Bage branch [ie.;
fhe branch mentioned at Column {3) above), Cusiormers are reguesied to kindly take note
of the aforesaid changels), which will be-effactive leatatively from Seplermber 09, 2024
fi.g., the date mentioned under Column (4) above) and operate their loan accounts with
fhe new/Base branch from the said effective date. In case any further clanfication is
required andlor in caseof any difficulty, the customers may contact the “Branch Manager
iMerging Branch) arthe respective Branch Manager (Basa Branch).

for Credildceess Grameean Limited
Sdi-

Bangaturu
June 07, 2024

Zanesh Marayanan
Chiaf Execulive Oficer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

OPERATING IN E-COMMERCE INDUSTRY AT BHIWANDI,
DIST. THANE, MAHARASTRA
Under Regulation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Gorporate Persons) Regulations, 2016

| RELEVANT PARTICULARS .
11, | Karme-pd the conporabe deflilor akong with | GREEN SOUL ERGONDMICS PRIVATE LIMITED
PAN & GINLLP No G UTa905MH2 0 BPTCING4T3

12 | Ackress al the regisiered affice Uil 5. 6 7, 8.9, 10 & 17, Building Moo D=2, Green
Space, Village Vahuli, Vadawali, Thane, Bhiwandi
i Iakearashir - 421302
|3 |URL of website . Lhitpsyiwwa greensouloaling’
14, | Details -of plage whese majoity of foed | Mo angibde fed assets but the Comporate Debior has
|- &ssels ane located | PN Inddiia metwiark of operaticn s, Intangibdes are brand
+ ardl website with colino markot place platform

3, | In=stalled capacity of man prodects
SEMNCES

WA 33 i s & Trading Buginess

{6 |Ouantty and value of main poducts’| Sales of INR 125cromes in FY 2023-24

strvicis sald in |ast irgncial e Main Products - Garmirg Chairs, Mlt-Pumposs
Tables, Exsculive Chairs, Diice. Chairs; Bassc Chairs
ard ‘Waooden Rurnihes

fumiber al smphypsss workmen Thirfy=thires (33)

{8. | Further defails includmg last avadable | Sending reguest by emall ta
financial staiemants {wih schedules) of | green.souli@rescivégroupica.in
toyears, lists of credioes are avalabla a2

{ URL:

19, | ERgiily foe pesoldion applicarms urder | Sending requeest by grmall B
| Sictinn 250210 o the Code & avalahia a7 | grésn, soul GBS eReg raup, ca.in
LRI

110, Last date far receipt of expression of | 247065024
] intepast

U145 Date ol Isgee ol provisional Bl oof) 0407 3024
prag pestive resakilion applicans

1 12.| Last date far submission af objectons to | QS07 30124
| provisional list

113 Date af g5 of final | ol prospective | 180072024
reschiticn applicants

1 14| Dane of e=z0e of rdoematon memoranduem, | 24007 0124
evaluation matrix and reguest for
resolution plans 1o prospective msolulion

|- applicants

1 15.| Last date 1of submission af rescadion | 31/08,/2024 (Estimatad)
| plans

{16.| Process email i 1o suomi Expression of | presn. 50Ul resoegroup.co.in

| | Ilerest

Date: 0806,/2024,

Plece: Havi Mumbai

ad/-

Vishal Ghizulal Jain

Interim Resolitien Professionad

IBBI Registration No: IBBLPA-007/1PPOO419/201 720 B107 42
Registerad Address: 0-1902, Palm Beach Residency, Amey CHS Lid.,

Plot Mo. 24-29, Sector-4, Kerud West, Nawi Mumbai, Maharashtra — 400706
Communication Address: o'n. Besolva — IFE Private Limitad, Office No, Y-3073,
Akshar Rusiness Park, Sectare-25, Vashl, Mavi Mumbal-400705
Process specilic Emall [D: green souk@esolegromp. coan

e TTTECEE x = =

SEPEEE S

= cms

[BBI Registared E-mail: vishali@rasolvegroup.co.m; AFA Valid upla: 31/72/2024

MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("EGM) of
the Shareholders of Regency Hospital Limitad (the “Campany”) will be
held on Thursday, July 4, 2024, at 11:30 a.m. IST at the Registered Otfice
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Uttar Pradesh;
India. The Company has dispatched the Notice of EGM to the
sharehalders through permitted mode by Monday, June 10, 2024, The
Motice of the EGHM is also avallable on the website of the Company at
www.regencyhealthcare.in and at the MNational Securities Oepository
Limnited 'NS0L) at www.evoting.nsdl.com.

Incompliance with Section 108 of the Companies Act, 2013 read with Eule
20 of the Companies (Management and Administration) Rules, 2014, as
amended fromtime to time, Shareholders are provided with the facility to
cast their votaes on all resalutions as set farth in the notice of the EGM
using electronic woting system provided by National Securities
Depository Limited (NSDL ) from a place other than the venue of the EGM
(‘remote e-voting’] and the business may be transacted through such
vating. The voting rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024(cut-off date’)L

The remote e-voting shall commence on Sunday, June 30, 2024 (3:00
a.m. 15T Jand ends on Wednesday, July 3, 2024{5:00 p.m. 1ST). During this
period, Shareholders may cast their voles electronically. The Remote e-
vating module will be disabled after 5:00 p.m. 15T on July 3, 2024.

A person who has acguired shares and: become a Shareholder of the
Company after the dispateh of the notice of EGM and halding shares as of
cut-off date, may obtain the login D and password by sending a request to
evoting@nsdl.co.in. However, If the parsan is already registered with
MS0OL far remate e«voting then the existing user 10 and password can be
usedforcastingvote.

shareholders may note thai; al Once the vote on a resclution is cast by
the Shareholder, the same shall not be allowed to change it
subsequently: b) The facility for voting will also be made available during
the EGM : ¢) The Shareholder who have cast their votes by remote e-
yoting pricr to the EGM may also attend the EGM but shall not be entitied
to cast their votes again; and d) Only persons whose name is recorded in
the register ‘of members or in the register of beneficial owners
maintained by the depositories -as onthe cut-off date shall be entitled to
avail the tacilityof remote e-voting ar voting at the EGM.

The procedure of electronic voting is available in the Notice of the EGM as
well as in the email sent to the Shareholders by NS0L. Incase of any
gueries/grievances, you may refer to the Frequently Asked Questions’
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in the downloads section of the e-voting website of N3DL
www.evoting.nsdl.com or send arequest at evoting@nsdl.co.in. Forany
grievances relating to voting by electronic means, Shareholders may
contact Mr. Yogi Srivastava, Company Secretary, B-5 Sarvodaya Nagar
#0612-3502661.
For Regency Hospital Limited
/-
Yogi Srivastava
Company Secretary

Date :Junell, 2024
Place : Kanpur

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the

government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“TI would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

AMUL INDUSTRIES PRIVATE LIMITED
OPEHATING IN MANUFACTURER OF AUTO COMPONENTS AT RAJKOT [GLIARAT],
RANIPET (TAMIL NADUY, MUMBAI (MAHARASHTRA), IHARKHAND AND OTHER STATES
4 Krumpt soard of India

RELEVANT PARTICULARS
L | Namea al the carpisats Sabilor Al Pratleistrias Privale Linslted
along with PAMNCIMS LLP Mo (CIM: U110 G 1Sa5PTE0 261 1R

| PAN- AACTAIO20F

| 2- &ji Industrial Estate, Piat No; 332/333,
GEDC Rajbat, Gujar - 360003

: -.-.-.-.-.u-.:.a_n!r.:.- I':IU.E:GI';"'

| Rajkot {Gujaat), Miembal (Maharashtral
Ranipal (Tamil Meda), Jhakhand and
other states

. Bl -‘l-.'-ﬁl|il|.'l.|l'-.'

2. | Address of the reglstered offica

3. | UAL of website:
4, | Details of place where maparity
of fixed asses a8 [ocated

E .|IIH|.ﬁ|ik:'.| -:".“.|:::i|:il..g.' {al '||;':il'|
productsy. saracas
B | Dusantity and value of main
products; sarvces sodd in |est
firancial yoar G booked sales revenues of Rs, 112,140 Gores
7. [ Number of emglayees,’ workrren | Pracently, there are no employes aarkmen
E. | Further daetails including last available | Details can be sought by praspectve resolution
| firancial staternents (with scheduleg) | applicant via &mail by resing spacific regueat
of twi years, lists of creddors, at a-mall i
| reemari dates for subsenuent events | cipamelncdusities pi@gmailcom
ol the process ara avallabla at URL:
[} .FliE:If:liiil_'g' far r|_.=',|:-:|,.'.||':|n E1|'||:- e
reder saction 2o 2| hl of the
| Coge &5 avaitable-at URLS
15 . L.FI.‘.T-I]-HI-EE i I.'I':;.:le":i'rll r-i 'E-:iprf:?.‘ﬂiﬁ'l

| Finmncial Year - 2021-22
| Quisntity : Mot Ascartained

| Tetails can be sought by prospective rsolution
applicant vis e-mail by resing specific raquest

| af g-mail & cirpamulindustiospyt@gmail.com
2ah June, 2024

__| of mterest . 1]
11, | Dt af Bsue of provisional B of d1h July, 2024
| praspective resalution applicants
s <l |'.-'|=r rlal_r:.‘n-r-'\,'l:lhnli!_;.-‘:cl::n af =TT Jlilg'.. F'I":?-'-'I
Oy CTInnS b e ol st
13| Dato of issue of fmal ist of | 18th July, 2024

| praspective reqolutisn applicants
14| Date of ssue of miormation
memarandurn, ewsludtian malis
and request for resolition plans
| ey e pective resolution applcants
15| Last date of submission of resolution
plans
16, | Process email id to submit ECI

| T8th July, 2024

| 13th August, 2024

cirgarnuindusiries pvi@gmail.com

Dabe: 09062024 Sd/-
Place:; Surat Mitsrika Maheshwari
{Resolution Professional]

IP Rapgistration Mot IBRLAPS-CO10P-P-O2 726,/ 200 22023/ 14157

AFA Cortificate Mo, A41/ 14157 /02 00824 A10S980 valid wpdo 28,08 2024

A-0904 Rudra Enclave, Athan 8himred Canal Bogd,

Wear Shiv Residency, Bhirmrad, Swerat, Gujarat-3235007

*Form-G Timeline shall be subject to necessary approval from Hon'ble NCLT,
Ahmedabad Banch for extenslon of CIRP perlod In the matter.

ship Amendment Act (CAA). same exam centre. —PTI

NOTICE

financialexp.epaptin

maithan alloys td

CIN : LET10TWE1985PLCO39503
Regd. Office : ‘|daal Centre’, 4ih Fioor, 8. AJC Bose Road, Kolkata - 700 017
e-mail ; office@maithanalloys.com, Ph ; 033-4063-2383
Website : www maithanalloyz.com

MOTICE iz hereby given to the Members of the Maithan Alloys Limited (the Company)
pursuant fo the provisions of Section 124(6) of the Companies Act, 2013 read with Rule
fi(3) of the Inveistor Education and Profection Fund Authority (Accounting, Audit. Transfer
and Refund) Rulas, 2016, as in force (herain after refarred as 'the Rules') that all the
gquity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Educaban and Profection Fund (IEPF).
Members who have nol daimed | encashed their dividend for [2st seven consecutive
years (Le, dividend declared on and after 15t April, 2017) can write 10 ws a1 Maithan Afioys
Lid., at 4th Fioor, deal Centre, 9, A.J.C. Boze Road, Kolkata - TOO04T {e-mail :
irvestonmmashanallovs.com| or o our Registrar and Share Transfer Agent, Mi's. Maheshwar
Datamatics Pvl Ltd. at 5th Fioor, 23, R N. Mukheres Road, Kolkata - 700001 to claim
e dividend at the earliest, falling which Company shall be constrained lo iransfer (hee
gquity shares to the [EPF, as per the procedure provided in the Rules.
Tha Company hag alsn sanwed Notice to the Member(s) concamad al thair [a%est available
address along with the details of unpaidiunclaimed dividend, advising them to claim their
dividends expeditiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thareaf is received from the concemed Member(s) on or before
25th Saptember, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shall fransfer the share(s) to the |[EPF
A statement containing the name of such Member{s) and their folic number or DP 1D -
Chent 1D are available 3i Company's website at www.mathanalloys.com for informabon
and necassary action of the Members) concermed
I the event of transfer of share(s) by the Company to the |EPF, the Member(s| concemed
may claim their shara(s) by following the procedure as prescribed in the Rules Le. by
rnaking an application to the IEFF in IEPF Forme=3, which iz available on the IEPF website,
.2, wwwiepf.oovin. [t may be noted that no clam shall ke against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajash K. Shah
Company Secretary

Date : Bth June, 2024

New Delhi
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is to signal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul, contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about 312
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tion valuewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort postorreel
to a seven-digit cost for an ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”he added.

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accesstoplayers
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,’
explained Tomar.
“Therefore,you can expect
a minimum activation value

Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uis also likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls,sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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Regd. & Corp. Office: No, 49, 48th Cross, Bih Block, Jayanagar
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PUBLIC NOTICE

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Ministerof Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,” ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto execute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable

This iz ioinform the public in general and, customers n pariicular, that for the convenience
of the Company's customers and for Company's operational convenience, the Company
has dacided to marge the following branchias):

President Droupadi Murmu at

Mame & address of the

: Name & address of the Base Date of
= ﬁiﬁ?ﬁﬂﬁ:ﬂ?ﬂ | Branch (Branch which will | Merger
existence) continue to exist after merger) | closure
1 | Branch: Umarga-2 Branch; Umarga-1 aepiember
Address: CreditAccess Address: CrediAocess 09, 2024

Grarmean Limited

2nd. Floor, H. Mo. 478, F. Mo,
02, Digvgay (Gas Agency,
Mandanvan Colony, Diggl Road
Umarga - 413606,

Dist: Dharashiv

Gramean Linited

1st Floor, H. Mo, 51714,

At & Po: New Balaji Nagar,
Opp. Milk Dairy,

Tg: Dmerga Umarga,

Dist: Dharashiv - £13606

MAHARASHTRA MAHARASHTRA

Itis clanfied that due care is being faken by the Company o ensure that na inconvenience
whatsoever is caused to the Company’s customers during the process of merger and
post-manger. Tha accounts of all our customers shall continue with the Baze branch (i.a.,
the branch mentiomed at Columan {3} above). Cusiomers are requesied to kindly take note
of the aforesald changels), which will be effective lenatively from Septernber 08, 20024
fi.e., the date mentionad under Column (4) above) and operata their loan accounts with
fhe new/Base branch from the said effective date. In case any further clanfication is
required andlor in case of any dificully, the customers may contact the “Branch Manager
iMerging Branch) or the respéctive Branch Manager (Basa Branch),

for CrecilActess Grameen Limited

Sd-
Bengaturu (sanesh Narayanan
June 07, 2024 Chief Executive Officer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

OPERATING IN E-COMMERCE INDUSTRY AT BHIWANDI,
DIST. THANE, MAHARASTRA
Under Regulation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

1. | Name of the comoeate deblor akong with | GREEM SOUL ERGONOMICS PRIVATE LIMITED
PAN & CINLLP No { B U7 2905MH201 BPTCI0G473

I".'-' Addlress of the regisiered alfice Unit 5, 8, 7, 8. 9, 10 & 11, Building Mo D=2, Green
| Space, Village Yahuli, Vadawali Thame, Bhiveandi
r-.'lall-al"'::w'-."lll"l -1?1"!-I.'I?

mmmaa s s e

| UL ﬂrwubsr'b Y ._HI|:|5 P I'.Il'l:?“ﬂﬁl:lﬂ prling/

[ Detalls af |:-I'|l:l: whesg rr|d|-:mr.' af foend | Mo tangible fued assets but the EDI:'.II.‘.T:"E Dgbior has

aEsels ans located | PAMN India netwark of operations. Inkangibiles are brand
| and websitewith online markot place pladorm

[
i

15. Installed capacity of man products’| WA as i is @ Trading Business

| BAnNcas

{8, | Dwantty and value of main products’| Sales of INR 125crores in FY 2023-24
| services skl in last inancial ye Main Prodwcts - Garning Chairs, Molt-Pupose
| Tables, Execulive Chairs, Diice Chairs, Baso Chaks
i Waden Furniure

7. | Bumber al emmloyess workman Thirfy-tes (3‘3?

{8, | Further diefails includng last avadabla
financial statements (with schedules) of |
{ twoyBars, lists o crediioes ars 2vadabla a2
URL;

Sending reques=t by emall ko
Qe 50Ul TBE oivagrauD. Co.in

19, | Eagihily Tor resohdion applicars arder
| Sagtion 252 1(h) olihe Code is avadabls a
WAL

Serling redquesst by ermail b
Cres, SO E RS R aug, co. i

{10 Last date for receipt of expression of | 24/06/2024

Interest

}1'1.. e od Issiee ol pravisional B of | 04007732024

pros pestive resakilion applicans

12, Last dabe for submission of chijectons to ] 08072024

pravisional list

| Drate af igsee of final 1=t of prospective | 18073024

regokiicn applicants

114, Dae of =0 of ricematon memaorasduem, | 2407 3024
cvaluation matrix and reguest for
resoifion plans 1o prospective esaktion

| applicants

115, Last date 1or submission of reschdion | 31/082024 [Estmased)

| | plans

'_‘IE Process ermail i focsumil E:-lprl.:a-:ln o
Irtrest

I}ata BE,."&E.-'EI]E#

Place: Mavi Mumbai

l;m:tn.s-:lulqprusn e raLE.Can

Sdi-

Vichal Ghizulal Jain

Interim Eesolutien Professional

IBBI Registration Mo: IBBLTPA-007/IPPOO419/201 7201 Br10742
Registered Address: D-1902, Palm Beach Residency, Amey CHS L,

Plot Mo. 24-29, Sector-4, Nerd West, Navi Mumbai, Maharashira — 400706
Communication Address:; o/'n. Resolva — IPE Private Limitad, Office Np, V=307 3,
fkshar Humness Park, Sector-25, Vashl, Mavi Mumbal-400705
Prn:es: -Ellltt-lﬁl: EI'I‘IHII Ik QIE{:I'I EIIIUII.'_EF-I"EE-I'.II'.'EEII'EILIE- COn

 —— e S T P PEE

resilience during this period”

'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul asked to take Up LoP

role, says W W|II demde soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revival in
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Malllkarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA

| Kolkata, June 8

(QH-RESRYCY

REGENCY HOSPITAL LIMITED

CIN: UBSTOUP1987PLCOOBTIZ
Heqd IJHF::E' A2, ‘ﬁa*vud:—‘y:—* '“-.I=|'];-1:T Kanpur L-'[]E-I 005 Uttar Pradesh

Website: 1 W Eq.nn.l.:lfh.'-?a.!tﬁ..:.a.c:-.-n

NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("£GM") of
tha Shareholders of Regency Hospital Limitad [the "Company”) will ba
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Uttar Pradesh,
India. The Company has dispatched the Notice of EGM Lo the
Shareholders through permitted mode by Monday, June 10, 2024, The
Motice of the EGM is also avallable on the website of the Company at
uw.rw requn:jrhaﬂithcare in and at the Mational Securities. Uepository

Incompliance with Section 108 of .m:-L-nn'|;:|an|23fu:t. 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014, as
amended from fime to time, Shareholders are provided with the facility to
cast thair votes an all resolutions as set farth in the notice of the EGM
uzing electronic woting system provided by Mational Securities
Depository Limited (NSOL ) from a place other than the venue of the EGM
(‘remote e-voting) and the business may be transacted through such
vating. The vating rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024(cut-off date’L

The remaote e-voting shall commence on Sunday, June 30, 2024 (9:00
a.m. 18T Jand ends on Wednesday, July 3. 2024(5:00 p.m_ IST). During this
period, shareholders may cast their votes electronically. The Remote e-
vating modula will be disabled after 5:00 p.m 1IST onduly 3, 2024,

A person who has acquired shares and: become a Shareholder of the
Company after the dispateh of the notice of EGM and holding shares as of
Cut- nffc-;te ma}'nhtain'hﬂlmq-nlt andpaﬂs 'l.u:r-:llz-j,' 5endirqareque5tm
HEEIL ’r:Ir remote g- 1.n:|1|'|-!;| th-e"l the exi stlng USEr ILI and ua~..5-.r.n:--'~::| canbe
usedfor castingvote.

shareholders may note that; aj Once the vote on a resclution is cast by
Shareholder, the same shall not be allowed ta change it
subseguently; b) The facility for voting will aiso be made available during
the EGM : ¢) The Shareholder who have cast their votes by remotle e-
yoting prior to the EGM may also attend the EGM but shall not be entitied
to cast their votes again; and d) Only persons whose name is recorded in
the register of members or in the register of beneficial owners
maintained by the depositories ‘as on the cut-off date shall be entitled to
avail thetacility of remote e-vating or veting at the EGM,

the

The procedure of electronic voting is available in the Notice of the EGM as
well as‘in the email sent to the Shareholders by NSOL. Incase of any
gueriestgrievances, yvou may refer to the Frequently Asked Quastions
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in the downloads zection of the e-voting website of N3DL
www.evoting.nsdl.com arsend areguest at evoting@nsdl.co.in. Forany
grievances refating to voting by electranic means, Sharehaldars may
contact I""'Lr 'ffll_,i Srivastava, Company Secretary, B-5 Sary u:iaja N-‘:.!(J-H

HOR12-3502Z661.
For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against

Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

and extreme blgotry The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
AMUL INDUSTRIES PRIVATE LIMITED

OPERATING IN MANUFACTURER OF AUTO EﬂMPﬂHEHTS AT RAJKOT {EUMHIIT]

RELEVANT PARTICULARS
L. | Mameof the carporate debibor Amul Industries Privale Limited
| along with PAMNS CIMy LLP Mo | (SIN: U141 G 1S0a5FTCO 26108)
| PAN- AACTAIO20F
| Z Aji industrial Estate, Fat No; 332,333,
| GHOG Rajkat, Gujart - 360003
:..\.I'..l'. al'l"ullﬂl:l CHEHT
Q'rjhl:d Glu"lrau Mgt [Maharashtra)
Ranipet [Tamil Nedu), Jiadkhand and
other states
[ Mot Avaitable

2. | Address of the registered office

3. | URL of website
A. | Details of nl.m. whena majority
of Nized as=eds ade focatad

: 5 “|IIH|&ik!lJ -:‘:’l;‘ta-]l:il..g.' il '-I;i‘lil'
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B | Dusantity and walue of main
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ll".I|.||1'|L'||':- b e'|'|‘~"\|l:l-.1'-_-EE:_." .-.1.'|||=|'|'|-E1."|
B. | Further details including ast availabie
financial staterments (with schedulag)
of two years, lists of creddors,
resfevim dates for subsequent events
| ol the process ana -H'.'l?lll:lt E EI'Z LIRL:
.| Ellgjl;ulll;-.- far resod |,..||,'|n ._1|'|p :.-l k5
urder saction 2542 h of the
| Code i avaitable at URL
10| Lagt date for receipt of expression
of interest

| Financial Year : 202122
ChUBNTRY © el ASCETiRIned
' CD booked sales revenues of B, 112,10 Crores
: I "EEEI'Il ¥, r|'|I':'I'IE are I"II'.I EI""I|'.'I|I'.I'_.-'E".I' .!.1'.|rh ITHESTE
. Details can tIB =I:I|.-d.|'|t by I:I"IJSDDQ". '-'C rasolutmnn
applicant vis e-mail by resing Specific regisead
at-a-mail il
cipamiEndusiries i@ gmail.ecom

| Details can be sought by prospectve resolution

| applicant via e-mail by rasing specific reguest

| 3t e-mall & cirpamulindustiespyi@dmail.com:
.T-“:.Ilh Jl.||||'= 2024

J.].. Date ol Esue of |:-r|.r..'.|.~:i::-.":1l it o [ .-1..|.-| .IuI::'. ?F.‘?d
| prospective rasalutisn applicants
iZ Laast date for sobmission of gt July, 2024

pbjections bo peovisional kst
13 Dato of issue of final kst of
prospective resalution applicants
14.| Date of issue of information
memararsiuem, evaluition malne
and request for resolition plars
| IEr g rl,'r'_.|'rr-d-||'.n- sl I,.-.JI1I'I PP s
15.| Last date of submisskon of resolution
| plans
16.| Process email d to submit EOI

[ E8th July, 2024

[ LEth July. 2024

| 13th August, 2024

I ciigamubndusiries peilBgmail.com

Date: 09,06, 2024 T
Place; Surat Miharika Maheshwari
{Resolation Professional)

IP Registration Mo.: IEBLAPA-OQ1/IP-P-O2T25,/20E2- 2023 L4 157
AFA Certificate No. A8/ LA1ET/02/ 200824 105980 valid vpto 20008.2024

ship Amendment Act (CAA). same exam centre. —PTI

NOTICE

Oate :Jdunell, 20245 /- #-904_ Rudra Enclave, Althan Bhimrad Canal Road,
; ® Wgar Shiv Besidency, Bhimrad, Serat, Gujarat-395007
Hlace : Kanpur r
? AL . ‘I’i:lqr Srivastava *Farm-G Timeline shall be suhject to necessary approval from Hon'ble RCLT,
ompa I‘H ﬁ&ﬁlﬂ% { F = F] o P ri ﬁ'qrrmdahaﬂ Bench for extenslon of CIRP period In the matter.
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maithan alloys Itd

CIN : LZT101WE1985PLCO39503
Regd. Office : ‘Ideal Centre’, 4th Fioor, 9. AJC Bose Road, Kolkata - 700 017
e-mail : office@maitranalloys.com, Ph ; 033-4063-2383
Wabsite : www maithanalloys.com

MOTICE is hereby given to the Members of the Maithan Alloys Limited (the Comgpany)
pursuant fo the provisions of Saction 124(6) of the Companies Act, 2013 read with Rube
f(3) of the Invesior Education and Profection Fund Autharity (Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein: after referred as ‘the Rules') that alf the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Education and Profecion Fund (IEPF),
Members who have nol claimed [ encashed their daidend for [ash seven consecutive
years (L.e. dividend declarad on and after 18t April, 2017) can wrile (o us at Maithan Alloys
Lid., at 4th Fioor, Ideal Cantre, 9, A.J.C. Boze Road, Kolkata - 700017 (e-mail
investonimesthanalloyvs.com) or o our Registrar and Share Transfer Agent, Mis. Maheshwarn
Datamatics Pul. Lid. at 5th Floor, 23, R N, Mukherjes Road, Kalkata - 700001 to claim
their dividend at the eariest, failing which Company shall be constrained to transler (hes
aquity shares o tha |EPF, as per the procadure provided in the Rules.
The Company has also sened Notice to the Member(s) concemed at their latest available
address along with the details of unpaidiunclaimed dividend, advising them to clzim thedir
dividends expediiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thereol is received from the concemned Memberls) on or before
25th Septembar, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shafl transfer the sharels) to the [EPF.
A statement containing the name of such Memberz] and their folic number ar OF 1D -
Chent 1D are available at Company's website &t www.maithanalloys.com for information
and necessary action of the Member(s) concermed
Im the event of transfer of share(s) by the Company ko the |EPF, the Member(s) concemed
may clam their shara(s) by fallowing the procedura as prescribed in the Rules La by
making an application to the IEPF in IEPF Form-3, which is available on the |EPF wabsita,
i.2. wwwiepf.govin. It may be noted that no claim shall e against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajesh K_ Shah
Company Secretary

Date : Bth June, 2024

HYDERABAD
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is to signal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul, contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about 312
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tion valuewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort postorreel
to a seven-digit cost for an ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”he added.

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accesstoplayers
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,’
explained Tomar.
“Therefore,you can expect
a minimum activation value

Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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PUBLIC NOTICE

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,” ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto execute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable

This iz ioinform the public in general and, customers n pariicular, that for the convenience
of the Company's customers and for Company's operational convenience, the Company
has dacided to marge the following branchias):

President Droupadi Murmu at

Mame & address of the

: Name & address of the Base Date of
= ﬁiﬁ?ﬁﬂﬁ:ﬂ?ﬂ | Branch (Branch which will | Merger
existence) continue to exist after merger) | closure
1 | Branch: Umarga-2 Branch; Umarga-1 aepiember
Address: CreditAccess Address: CrediAocess 09, 2024

Grarmean Limited

2nd. Floor, H. Mo. 478, F. Mo,
02, Digvgay (Gas Agency,
Mandanvan Colony, Diggl Road
Umarga - 413606,

Dist: Dharashiv

Gramean Linited

1st Floor, H. Mo, 51714,

At & Po: New Balaji Nagar,
Opp. Milk Dairy,

Tg: Dmerga Umarga,

Dist: Dharashiv - £13606

MAHARASHTRA MAHARASHTRA

Itis clanfied that due care is being faken by the Company o ensure that na inconvenience
whatsoever is caused to the Company’s customers during the process of merger and
post-manger. Tha accounts of all our customers shall continue with the Baze branch (i.a.,
the branch mentiomed at Columan {3} above). Cusiomers are requesied to kindly take note
of the aforesald changels), which will be effective lenatively from Septernber 08, 20024
fi.e., the date mentionad under Column (4) above) and operata their loan accounts with
fhe new/Base branch from the said effective date. In case any further clanfication is
required andlor in case of any dificully, the customers may contact the “Branch Manager
iMerging Branch) or the respéctive Branch Manager (Basa Branch),

for CrecilActess Grameen Limited

Sd-
Bengaturu (sanesh Narayanan
June 07, 2024 Chief Executive Officer
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resilience during this period”

'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul asked to take Up LoP

role, says W W|II demde soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revival in
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Malllkarjun Kharge with party leaders
Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA

| Kolkata, June 8
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REGENCY HOSPITAL LIMITED

CIN: UBSTOUP1987PLCOOBTIZ
Heqd IJHF::E' A2, ‘ﬁa*vud:—‘y:—* '“-.I=|'];-1:T Kanpur L-'[]E-I 005 Uttar Pradesh

Website: 1 W Eq.nn.l.:lfh.'-?a.!tﬁ..:.a.c:-.-n

NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("£GM") of
tha Shareholders of Regency Hospital Limitad [the "Company”) will ba
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Uttar Pradesh,
India. The Company has dispatched the Notice of EGM Lo the
Shareholders through permitted mode by Monday, June 10, 2024, The
Motice of the EGM is also avallable on the website of the Company at
uw.rw requn:jrhaﬂithcare in and at the Mational Securities. Uepository

Incompliance with Section 108 of .m:-L-nn'|;:|an|23fu:t. 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014, as
amended from fime to time, Shareholders are provided with the facility to
cast thair votes an all resolutions as set farth in the notice of the EGM
uzing electronic woting system provided by Mational Securities
Depository Limited (NSOL ) from a place other than the venue of the EGM
(‘remote e-voting) and the business may be transacted through such
vating. The vating rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024(cut-off date’L

The remaote e-voting shall commence on Sunday, June 30, 2024 (9:00
a.m. 18T Jand ends on Wednesday, July 3. 2024(5:00 p.m_ IST). During this
period, shareholders may cast their votes electronically. The Remote e-
vating modula will be disabled after 5:00 p.m 1IST onduly 3, 2024,

A person who has acquired shares and: become a Shareholder of the
Company after the dispateh of the notice of EGM and holding shares as of
Cut- nffc-;te ma}'nhtain'hﬂlmq-nlt andpaﬂs 'l.u:r-:llz-j,' 5endirqareque5tm
HEEIL ’r:Ir remote g- 1.n:|1|'|-!;| th-e"l the exi stlng USEr ILI and ua~..5-.r.n:--'~::| canbe
usedfor castingvote.

shareholders may note that; aj Once the vote on a resclution is cast by
Shareholder, the same shall not be allowed ta change it
subseguently; b) The facility for voting will aiso be made available during
the EGM : ¢) The Shareholder who have cast their votes by remotle e-
yoting prior to the EGM may also attend the EGM but shall not be entitied
to cast their votes again; and d) Only persons whose name is recorded in
the register of members or in the register of beneficial owners
maintained by the depositories ‘as on the cut-off date shall be entitled to
avail thetacility of remote e-vating or veting at the EGM,

the

The procedure of electronic voting is available in the Notice of the EGM as
well as‘in the email sent to the Shareholders by NSOL. Incase of any
gueriestgrievances, you may refer to the Frequently Asked Quastions
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in the downloads zection of the e-voting website of N3DL
www.evoting.nsdl.com arsend areguest at evoting@nsdl.co.in. Forany
grievances refating to voting by electranic means, Sharehaldars may
contact I""'Lr 'ffll_,i Srivastava, Company Secretary, B-5 Sary u:iaja N-‘:.!(J-H

HOR12-3502Z661.
For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against

Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

and extreme blgotry The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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Place; Surat Miharika Maheshwari
{Resolation Professional)
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Oate :Jdunell, 20245 /- #-904_ Rudra Enclave, Althan Bhimrad Canal Road,
; ® Wgar Shiv Besidency, Bhimrad, Serat, Gujarat-395007
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maithan alloys Itd

CIN : LZT101WE1985PLCO39503
Regd. Office : ‘Ideal Centre’, 4th Fioor, 9. AJC Bose Road, Kolkata - 700 017
e-mail : office@maitranalloys.com, Ph ; 033-4063-2383
Wabsite : www maithanalloys.com

MOTICE is hereby given to the Members of the Maithan Alloys Limited (the Comgpany)
pursuant fo the provisions of Saction 124(6) of the Companies Act, 2013 read with Rube
f(3) of the Invesior Education and Profection Fund Autharity (Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein: after referred as ‘the Rules') that alf the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Education and Profecion Fund (IEPF),
Members who have nol claimed [ encashed their daidend for [ash seven consecutive
years (L.e. dividend declarad on and after 18t April, 2017) can wrile (o us at Maithan Alloys
Lid., at 4th Fioor, Ideal Cantre, 9, A.J.C. Boze Road, Kolkata - 700017 (e-mail
investonimesthanalloyvs.com) or o our Registrar and Share Transfer Agent, Mis. Maheshwarn
Datamatics Pul. Lid. at 5th Floor, 23, R N, Mukherjes Road, Kalkata - 700001 to claim
their dividend at the eariest, failing which Company shall be constrained to transler (hes
aquity shares o tha |EPF, as per the procadure provided in the Rules.
The Company has also sened Notice to the Member(s) concemed at their latest available
address along with the details of unpaidiunclaimed dividend, advising them to clzim thedir
dividends expediiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thereol is received from the concemned Memberls) on or before
25th Septembar, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shafl transfer the sharels) to the [EPF.
A statement containing the name of such Memberz] and their folic number ar OF 1D -
Chent 1D are available at Company's website &t www.maithanalloys.com for information
and necessary action of the Member(s) concermed
Im the event of transfer of share(s) by the Company ko the |EPF, the Member(s) concemed
may clam their shara(s) by fallowing the procedura as prescribed in the Rules La by
making an application to the IEPF in IEPF Form-3, which is available on the |EPF wabsita,
i.2. wwwiepf.govin. It may be noted that no claim shall e against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajesh K_ Shah
Company Secretary

Date : Bth June, 2024
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is tosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls nextyear.

The BJPleadershipiskeento
see that Maharashtra,another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

2 NEWS

FROM THE FRONT PAGE

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul,contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about ¥12
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term

i
CreditAccess”
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CREDITACCESS GRAMEEN LIMITED
Reqgd. & Corp. Office: Mo. 49, 46th Cross, 8th Block, Jayanagar,
{Mextto Kajalakshmi Kalyana Maniap) Bengaluns BA-S5030T0 IN
Email; mfoi@cagrameen.n | CIN: L51216KA1991PLCD53425

PUBLIC NOTICE

Thig s to inform the public In general and, customers in particular, that for the conveniance
of tha Company’s customars and for Company's oparational conveniance, the Company
has decided io merge the following branch{es).

MName & address of the

Grameen Limited

15t Flogr, H. Mo, 5174,

Al & Po. New Balaji Nagar,
Cipp. Milk Dairy,

Tq: Omerga Umarga,

Dhst: Dharashiv - 13606
MAHARASHTRA

Grameen Limited

2nd Floor, H, No. 478, F. Mo
02, Digviay Gas Agancy,
Mandanyan Colony, Diggi Road
LImarga - 4136086,

[vst: Dharashiv
MAHARASHTRA

’ i Hame & address of the Base Date of
e E:E;ﬂiﬂﬁmﬂ | Branch (Branch which will | Merger
existence) continue o exist after merger) | closure
1 | Branch: Umarga-2 Branch: Umarga-1 Seplember
Address: Credifbccess Address: Crediliccess 09, 2024

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit cost forashort postorreel
to a seven-digit cost foran ad
and sometimes more.

These deals, beyond the
financial commitments,
encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accessto players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,’
explained Tomar.

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

President Droupadi Murmu at

of X150 crore to ¥200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns during and around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-
out divulging a specific figure
for the marketing spends,
Tomarsaid thereareatleast40
to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”he added.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,”’ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto executetradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
resilience during this period”
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'REVIVAL AND REJUVENATION'

Sponsorship for Olympians... Rahul aSked. to ta!(e Up LoP
role, says will decide soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showinginthe Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revivalin
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected, the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould

Congress president MaIIiT«:\rjun Kharge with party leaders

| 1. .

Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get afteradecade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA
Kolkata, June 8

REGENCY
HEALTH

REGENCY HOSPITAL LIMITED

CIM: LBSTIOLPIESTPLCDORTE?
Regd. Offlce: A-2, Sarvodaya Nagar, Kanpur 208 005 Uttar Pradesh
Ph: 0512-3502480, Email: company.secretarvmregencyhealthcare:in,

NOTICE OF THE EXTRA ORDINARY GENERAL

It is clarified that due care is being takan by tha Company to ensure thal no inconven|ance
whatsoaver is caused io the Company’s customers during the process of merger and
post-menger. The accounis of 38 our cusiomers shall confinue with the Bass branch (2.,
the branch mentioned at Column (1) aboe), Custorners are requested to kindly taka note
of the aforesaid changels), which will be effective tentatively from Seplember 09, 2024
ti.e., the date menfioned under Cofumn (4] above) and operate their loan accounts with
the newBase branch from the said effective date. In case any further clanfication is
required and/or in caze of amy difficuliy, the cusiomers may contact the "Branch Manager
iWerming Branch) orthe respective Branch Manager |Base Branch)

for Creditdcoess Gramasn Limited
Sdf-

MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting | "EGM) of
the Shareholders of Regency Hospital Limited (the "Company”) will be
held on Thursday, July 4, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208006 Uttar Pradesh,
India. The Company has dispatched the Motice of EGM to the
Sharehalders through permitted maode by Monday, June 10, 2024, The
Motice of the EGM iz also available on the website of the Company at
www.regencyhealthcare.in and at the National Securities Depository

Bengaiuru
June O, 2024

Ganesh Narayanan
Chiaf Exacutive Officer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

OPERATING IN E-COMMERCE INDUSTRY AT BEHIWANDI,
DIST. THANE. MAHARASTRA
Under Regulation 36A (1) af the Insolvency and Bankruplcy Board of India
[Insolvency Resolution Process for Corporate Persons) Regulations, 2016
| RELEVANT PARTICULARS
[ 1. | Mmee of Ihe corpidats debtor song with | GREEN 3OUL ERGONOMICS PRIVATE LIMITED
! | PAN & CINLLP Ho C®, UT498SMHE RPTCINGATS

1_-' Adkdress of e reqieierad aliice _L-'1|1 9.6, 7,089, T & 17, Bullling Mo, D-2, Grean
{ Spaca, Village Mahull, Vadawali. Thana, Bhiwandl.
faharasntra - 421302

{3, | LRL of welsae ittt v, gressng el onln !

14 | Detaits ol place whese majorty ol Fxed| Mo tangibde fied assels but the Conpovala Debior hig
ELLals arg lncatnd | PO Iritia nelwari of aperations. Infan gildes are brind
ardl waahaite willh oalng macrkal fHace pladoom

15, |Installed capacity of mam producis’| BLA as i is a Trading Business
| BOCES L
16, | Quantiy and value of main prodects't Sales-af INKR 126croms in Y 2023-24
| sarvicds sald imlast inancial yaar fain Prodicts - Gaming Chairs, Mudt-Purpnas
Tables, Exeszgilive 2hairs, Ofice Chaird, Basas Chais
- ard Wacden Furnihee

§ .| Numiher of amplmyess) wWorkmen Tmriy-lhnes (33)

{8, | Furiher . defails mcludng last avalabie] Sending regueest by email ta

| finangial staigments  fadh schedules) of | green Souliresoimgrasp.co,in
rwen years, Hets of creditors ane avadable a2
URL

{9, | Esg@iky for resplution: applicants undar Sending requesst by emall to
sechion 25( 21k of the Code f2 avadable 3t | green: sauliEires oiegralp.co.in

RIS INUTS | ROt

110, Last cate bor meceipt of ecpression of | 24706024
irfenes]

10 Dt of sswe ol provisional st oof | 04083024

prospachve resofition applicants

112 Last date Far- submissicn of ohjectsong 1o DRD7 3024
pravisiorel lst

|15, Date of isse2 of final st of prospeciive | T8GF 3024
resollicn agplicars

114 Deade ol esaie af wlosmatman mssmarandien, | 247073024
eyaliealion mamix  and reguasl for
resoiution plans 1o prospective esakiion
applicants |
|'1L~.. Lasi date for submission af resolution | 31/08:3024 (Esbrmated)
| plans
116 Process emal i fo submit Expresaion of | green.sonlires g roup.co, n
| Irerest
Date: 09/06,/2024, o=
Piace: Mavi Mumbad Vishal Ghisulal Jain

Inierim Resolution Professional

IBEI Registration Mo: IBBIAPA-DD PP 200 7-201 810742

Reglstered Address: D-1902, Paim Beach Besidency, Amey CHS Ltd

Plot No. 24-29, Sector-4, Kerw! West, Mavl Mumbai, Maharashbea = 400706
Communication Address: c'o. Besolva —IPE Private Limitad, Office Ko, V-3073,
fkshar Business Park, Sactor-25, Vashi, Naw Mumbai-4 00705

Process Specific Email 10: grean. soulcrresolvegroup. co in

IBEI Registered E-mall: vishali@resolveproom co,n; AFA Valld upte: 31/12/2024

Incompliance with Section 108 of the Companies Act, 2013 read with Rule
20 of the Companies {Management and Administration) Rules, 2014, as
amanded fraom time to tima, Shareholders are provided with the facility to
cast their votes.on all resolutions as set forth in the notice of the EGM
using electronic voting system provided by National Securities
Depository Limited (NS0L) from a place-other than the venue of the EGM
(‘remate e-voting’] and the business may be transacted through such
voting. The voting rights of Shareholders shall be in proportion to the
equity shares held by them in the paid-up equity share capital of the
Company as on Thursday, June 27, 2024 (cut-off date’).

The remate e-voting shall commence on Sunday, June 30, 2024 (8:00
a.m. 18T )and ends on' Wednesday, July 3, 2024{5:00 p.m: IST). During this
period, Shareholders may cast their votes electronically. The Remote e-
votingmodule will be disabled after5:00 p.m. IST on July 3, 2024

A parsan who has acquired shares and become a Shareholder of the
Company after the dispatch of the notice of EGM and halding shares as of
cut-off date, mayoblain the login D and password by sending a request to
evoting@nsdl.co.in. However, if the person is already registered with
MEOL for remote e-voting then tha existing user |0 and password can be
used for castingvote,

Sharehalders may note that: &l Once the vote on a resolution is cast by
the: Shareholder, the same shall not be allowed to change it
subsaguantly; b) The facility for veting will also be made available during
the EGM : c) The Shareholder who have cast their votes by remote e-
vating prior to the EGM may also attend the EGM but shall not be entitlad
to cast their votes again; and dlOnly persons whose name isrecorded in
the register of members or in the register of beneficial owners
maintained by the depositories as on the cut-off date shall be entitled to
avail the facility of remote e-voting or voting at the EGM.

The procedure of electronicvoting is available in the Notice of the EGM as
well as in the email sant to the Shareholders by NSDL. In case af any
gueries/grievances, you may refer to the ‘Frequently Asked Questions’
(FADs) for Sharehelders and ‘e-voting user manual for Shareholders
agvailable in the downloads section of the e-voting website of MSDL
www.avoting.nsdl.com or send areguest at evoting@nsdl.co.in. Forany
grievances relating to voting by electranic means. Shareholders may
contact Mr. Yogi Srivastava, Company Secretary, B-5 Sarvodaya Magar
Kanpur-208005 al company.secretary@regencyhealthcare.in, Tel.
#OB12-3502661.

For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government, but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

' will seek repeal of the Citizen-

FE SUNDAY

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence feltin urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,'NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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AMUL INDUSTRIES PRIVATE LIMITED

OPERATING IN MANUFACTURER OF AUTO COMPOMNENTS AT RAJKOT (GLILARAT],
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Miharika Maheslwarl

{Resolution Professional)

IP Reglstration No.: IBEI1IRA-COLAP-PO2 T 25 202 220023/ L4147

ship Amendment Act (CAA). same exam centre. —PTI

maithan =/lovs Itd

CIN : LZT101WB1985PLC039503
Regd. Office : ‘ldeal Centre’, 4th Floor, 5, AJC Bose Foad, kolkata - 700 017
e-mall : office@maithanalloys com, Ph ; 033-4063-2393
Website ; www.maithanalloys.com

NOTICE
MNOTICE is hershy given {o the Marmbers of the Maithan Alloys Limited (the Company)
pursuant lo the provisions of Section 124(6) of the Companies Act, 2013 read with Rule
Bi3) of the Investor Education and Prodection Fund Authority [Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein afier referred as 'the Rules’) that alf the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required 1o be transferred (o the Investor
Education and Protaction Fund (IEPF),
hembears who have not diaimed | encashed their dividend for fast seven consecutive
vears (e, dividend dedlarad on and afier 1st Aprl, 20717) can write to us at Maithen ASoys
Lid. at &ih Fioor, ldeal Centre, 8, AJC. Bose Road, Kolkata - TODOA 7 (e-mail :
Imvestoniimathanalloys.com) or to our Registrar and Share Transfer Agent, Mis, Maheshwan
Catamatics Pyl Lid. at 3th Fioar, 23, R. W. Mukherjee Road, Kolkata - TG 1o claim
their dividend at the eariest, failing which Company shall be constrained to iransfer their
equity shares to the |EPF, as per the procedure provided in the Riles
The Company has also served Nolice to the Member{s) concemed at their laies! avalabis
addrass alang with the defails of unpaidiunclaimed dividend, advising them to claim thesr
dividends expedilicusly fo avoid iransfer of their shares {o the IEPF. In case no claim or
communication therecf is received from the concerned Memberis) on or before
25h September, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shall transfer the share(s) to the IEPF
A statemant containing the name of such Member(s) and thair folic numbsror OP 1D -
Chent 1D are available at Company's website al www.maithanalloys.com for information
and nacessary action of tha Member(s) concemad

Iy theevant of transfer of share(s) by the Company fo the [EPF, the Member(s} concemsad
may claim their shareis) by following the procedure as prescribed in the Rules i.e. by
making an application to the IEPF in 1EPF Form-5', which is svailable on the IEPF websile,
&, wwwaepl govin, |t may be noted thal no claim shall be against the Company in raspect
of sharas and dividands thereof credited 1o the acoownt of the IEPF,

financialexp.epaptin

: AFA Certificate No.: AA1/ L4157/ 02,/ 290824,/ 105980 valid upla 29.08.2024 Fat Maithan Alloys Limited
Date :June 10, 2024 Sd/- A-B04, Fudra Enclave, Althan Bhimrad Canal Ao, Sl
P'HEE : |":.|':II‘II.2ILIF ‘I’ﬂgi STi'J'HStE\"I tear Shiv Residency, Bhimred, Sural. Gularal-325007 Raiesh K_Sha
*Form-G Timeline shall be subject to necessary approval from Hon'ble NCLT, JE54 ke
C ompga I"“I':,lI he UFE{E"'"" Ahmedabad Bench for extension of CIRP pericd in the matter. Date - 8 June 7024 Egmpanr Sm:r.giary
Kolkata
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideological imperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is tosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs, when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra,another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

2 NEWS

|
Sponsorship for Olympians... Rahul asked to take Up LoP

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul,contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about ¥12
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again, at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term

of X150 crore to ¥200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns during and around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of IOS Sports &
Entertainment, added that
these deals vary from a six-
digit cost forashort postorreel
to a seven-digit cost foran ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accessto players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,”’
explained Tomar.
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CREDITACCESS GRAMEEN LIMITED
- Reqgd. & Corp. Offica: MNo. 49, 46th Cross, 8th Block, Jayanagar,
{Mextto Kajalakshmi Kalyana Maniap) Bengaluns BA-S530T0 IN
Email; mfoi@cagrameen.n | CIN: L51216KA1991PLCD53425

PUBLIC NOTICE

Thig s to inform the pubiic In general and, customers in particular, that for the convenignce
of tha Company's customars and for Company's oparational conweniance, the Company
has decided io merge the following branch{es).

MName & address of tho

Grameen Limited

15t Floor, H. No, 51714,

Al & Po: New Balaji Magar,
Cipp. Milk Dairy,

Tgq: Omerga Umarga,

Dist: Dhacashiv - 213806
MAHARASHTRA

Grameen Limited

2nd Floor, H, No. 478, F. Mo
02, Digviay Gas Agancy,
Mandanyan Colony, Diggi Rosd
LImarga - 4136086,

[ist: Dharashiv
MAHARASHTRA

’ i Mame & address of the Base Date of
e E:E';ﬂﬂlﬂwgﬂ | Branch (Branch which will | Merger
existence) continue io exist after merger) | closure
1 | Branch: Umarga-2 Branch: Umarga-1 September
Address: Credilbcress Address: Credibccess 09, 2024

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

President Droupadi Murmu at

ontheirbudgetsand spending
strategies,”he added.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,”’ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto execute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
resilience during this period”

WWW.FINANCIALEXPRESS.COM

'‘REVIVAL AND REJUVENATION'
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role, says will decide soon

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revivalin
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Mallii{a}jt_m Kharge with party leaders

Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthanand Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.In the evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA
Kolkata, June 8

REGENCY
HEALTH

REGENCY HOSPITAL LIMITED

CIM: LBSTIOLPIESTPLCDORTE?
Regd. Offlce: A-2, Sarvodaya Nagar, Kanpur 208 005 Uttar Pradesh
Ph: 0512-3502480, Email: company.secretarv@regencyhealthcare:in,

NOTICE OF THE EXTRA ORDINARY GENERAL

It 15 clarified that due care is being takan by tha Company to ensure thal no inconveniance
whatsoaver is caused io the Company’s customers during the process of merger and
post-menger. The accounis of 38 our cusiomers shall confinue with the Bass branch [1.2..
the branch mentioned al Column {3) abovie), Customers are requesied to kindly taka note
of the aforesaid changels), which will be effective tentatively from Seplember 09, 2024
ti.e., the date menfioned under Cofumn (4] above) and operate their Ioan accounts with
the newBase branch from the said effective date. In case any further clanfication is
required andfor in caze of amy difficulty, the cusiomers may contact the "Branch Manager
iWerming Branch) orthe respective Branch Manager |Base Branch)

for Creditdcoess Gramasn Limited
Sdf-

Bengaiuru
June O, 2024

Ganesh Narayanan
Chiaf Exacutive Officer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GREEN SOUL ERGONOMICS PRIVATE LIMITED

OPERATING IN E-COMMERCE INDUSTRY AT EHINMANDI,
DIST. THANE, MAHARASTRA
Under Regulation 36A (1) af the Insolvency and Bankruplcy Board of India
[Insolvency Resolution Process for Corporate Persons) Regulations, 2016
i RELEVANT PARTICULARS
[ 1. | Mmee of Ihe corpidate debitor sioig with | GREEN SOUL ERGONDMICS PRIVATE LIMITED
! | PAN & CINLLP Ho G2 UTAS9SMH20 BPTCINGATA

1.’ Address of the registerad atice {Unit 5. &, 7, 8.9, 10 & 11, Bulkding MNo. D-2, Green
{ Spaca, Village Mahull, Vadawali. Thana, Bhiwanol.
MMaharashira - 421302

{3, | UL of welsae itz v, gressng el onln !

14 | Detaits ol place whese majorty ol Fxed| Mo tangitde fied assels ool the Conpocata Debior hag
ELGElG and lncatnd | Pk Irvitia nebwark of aperations. Intangibdes ar brand
and wahaite willh cabng markal flace pladoom

15, |Installed capacity of mam products’| BLA as i is a Trading Business
|__seices L
16, | Quantiy and value of main prodects’t Sales af INKR 126croms in Py 2023-24
| sarvicds sold inlast inancial yaar Main Products - Garming Chairs, Mudt-Purpnas
Tabe, Exesclive Chairs, Ofice Thairs, Basas Chais
- and Wacden Furnihee

§ .| Numiher of amplmyess) wWorkmen Tmriy-tnnes (33)

V8. | Furiher . defails mcludng last avadabie] Sending reguest by email ta

| financial staigments  fadh schedules) of | green SoulioresoRmgrasp.co,in
rwen years, lsls of creditors ane avadable a2
URL

9. | Esg@lkgy doe raspuion aoplicents urdar; serding raqu:asd by emall bo
zection 25210 of the Code t= avalable a1 | green. souliEres odvegraLp.co.in
TSI RNTS | eI
110, Last cate for receipt of expression of | 24706024
Irenes|

|11 Datn of issme- of provisional Bst of| D407 3024
prospactive resolution applicants

112 Last date Far- submissich of ohjectsong 1o DRT7 3024
pravisiona lst

|15, Date of issee of final st of prospeciive | T8GF 3024
resollicn agplicars

114 Deade ol esaie of wlosmatman mssmarandien, | 2470737024
eydliealion mamix and reguasl for
resoiution plans 1o prospective esakiion
applicants |
|'1L~.. Lasi dafe for submission af resolution | 31/08:/2024 (Esbrmatad)
| plans
116 Process emal i fo submit Expresaion f | green. ol gires g roup.co, n
| Irerest
Date: 09/06,/2024, Sy
Piace: Mavi Mumbad Vishal Ghisulal Jain

Inierim Resolution Professional

IBEI Registration Mo: IBBIAPA-DD PP 200 7-201 810742

Reglstered Address: D-1902, Paim Beach Besidency, Amey CHS Ltd |

Plat Mo, 24-29, Sector-4, Merud West, Mavi Mumbai, Maharashbea — 400706
Communication Address: o'o. Besolva —IPE Private Limitad, Office Mo, V-3073,
Ak=har Business Park, Sactor-25, Vashi, Navw Membai-4 00705

Process Specific Emall 10: grean. soulcrresolvegroup.co in

IBEI Registered E-mall: vishali@resolvegproom co,n; ARA Valld upte: 31/12/2024

MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting | "EGM") af
the Shareholders of Regency Hospital Limited (the "Company”) will be
held on Thursday, July 4, 2024, at 11:30 a.m. IST at the Registered Office
of the Company at A-2 Sarvodaya Nagar, Kanpur-208005 Littar Pradesh,
India. The Company has dispatched the Motice of EGM to the
Sharehalders through permitted mode by Monday, June 10, 2024, The
Motice of the EGM is also available on the website of the Company at
www.regencyhealthcare.in and at the National Securities Depository

In compliance with Section 108 of the Companies Act, 2013 read with Rule
20 of the Companies {Management and Administration) Rules, 2014, as
amended from time to time, Shareholders are provided with the facility to
cast their votes.on all resolutions as set forth in the notice of the EGH
using electronic voting system provided by National Securities
Depository Limited (N50L) from a place other than the venue of the EGM
(‘remate e-voting’] and the business may be transactad through such
voting. The voting rights of Shareholders shall be in proportion to the
equity shares held by them in the paid-up equity share capital of the
Company as on Thursday, June 27, 2024 ('cut-off date’).

The remate e-voting shall commence on Sunday, June 30, 2024 (8:00
a.m. 18T )and ends on' Wednesday, July 3, 2024{5:00 p.m: IST). During this
period, Shareholders may cast their votes electronically. The Remote e-
votingmodule will be disabled after5:00 p.m. IST on July 3, 2024

A parsan who has acquired shares and become a Shareholder of the
Company after the dispatch of the notice of EGM and halding shares as of
cut-off date. may obtlain the login |Dand password by sanding a regquest to
evoting@nsdl.co.in. However, if the person is already registered with
MEOL for remote e-voting then tha existing user 10 and password can be
used for castingvote,

Sharehalders may note that: al Once the vote on a resolution is cast by
the: Shareholder, the same shall not be allowed to change it
subsagueantly; b) The facility for veting will alsa be made available during
the EGM : c) The Shareholder who have cast their votes by remote e-
vating prior to the EGM may also attend the EGM but shall not be entitlad
to cast their votes again; and dl Only persons whose name isrecorded in
the register of members or in the register of beneficial owners
maintained by the depositories as on the cut-off date shall be entitled to
avail the facility of remote e-voting or voting at the EGM.

The procedure of electronic voting is available in the Notice of the EGM as
well as in the email sant to the Shareholders by NSOL. In case of any
gueries/grievances, you may refer to the ‘Frequently Asked Questions’
(FADs) for Sharehelders and ‘e-voting user manual for Shareholders
agvailable in the downloads section of the e-voting website of NSDL
www.avoting.nsdl.com or send areguest at evoting@nsdl.co.in. Forany
grievances relating to voting by electronic means. Sharehaolders may
contact Mr. Yogi Srivastava, Company Secretary, B-5 Sarvodaya Nagar
Kanpur-208005 al company.secretary@regencyhealthcare.in, Tel.
#O612-3502661.

For Regency Hospital Limited

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

I will seek repeal of the Citizen-

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence feltin urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,'NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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ship Amendment Act (CAA). same exam centre. —PTI

maithan allovs Itd

CIN ; LZT101WB1985PLC039503
Regd. Office : ‘ldeal Centre’, 4th Floor, 5, AJC Bose Foad, kolkata - 700 017
e-mall : office@maithanalloys com, Ph ; 033-4063-2393
Website ; www.maithanalloys.com

NOTICE

MOTICE is hershy given {o the Mambers of the Maithan Allays Limited (the Company)
pursuant lo the provisions of Section 124(6) of the Companies Act, 2013 read with Rule
Bi3) of the Investor Education and Prodection Fund Authority [Accounting, Audit, Transfer
and Refund) Rules, 2016, as in force (herein afier referred as 'the Rules’) that alf the
equity shares of the Company in respect of which dividend has remained unpasd or
unclaimed for seven consacutive years are required 1o be transferred (o the Investor
Education and Protaction Fund (IEPF),

embers who have not diaimed | encashed their dividend for fast seven consecutive
vears (e, dividend dedarad on and afier 1stAprl, 20717) can write to us at Maithen ASoys
Lid., at &ih Fioor, Ideal Centre, 8, A Bose Road, Kolkata - TODOA 7 (e-mail :
Imvestoniimathanalloys.com) or b our Registrar and Share Transfer Agant, Mis, Mahashwan
Datamatics Pl Lid. at 3th Fioar, 23, B. W. Mukherjee Road, Kolkata - T003 1o claim
their dividend at the earfiest, failing which Company shall be constrained to transfer their
equity shares to the |EPF, as per the procedure provided in the Bules

The Company has also served Nolice to the Member{s) concemed at their laies! avalabis
addrass alang with the defails of unpaidiunclaimed dividend, advising them to claim thesr
dividends expedilicusly fo avoid iransfer of their shares {o the IEPF. In case no claim of
communication thereof is received from the concerned Members) on or before
25h September, 2024 the Company shall, in compliance with the provisions of the
Companies Act, 2013 read with the Rules shall transfer the share(s) to the IEPF

A statement containing the name of such Member(s) and thair folic numbsror OP 1D -
Chent 1D are available at Company's websits al www.maithanalloys.com for information
and necessary action of tha Member(s) concemad

In the event of transfer of share(s) by the Company fo the [EPF, the Member(s} concemsad
may claim their shareis) by following the procedure as prescried in the Rules e by
making an applicafion to the IEPF in 1EPF Form-5, which is svailable on the IEPF websile
&, wwwoiepl govin, |t may be noted thal no claim shall be against the Company in respect
of sharas and dividands thereof cradited 1o the accownt of the IEPF,

financialexp.epaptin

: AFA Certificate No.: Ad1/ L415T/02,/ 290824,/ 105980 valid wpla 29.08.2004 Fat Maithan Alloys Limited
Date :June 1, 2024 Sd/- A-B04, Fudra Enclave, Althan Bhimrad Canal Aoad, Sl
P'HEE : |‘=.|':I npur ‘I’ﬂgi STi'J"ﬂStE\"I tear Shiv Residency, Bhimied, Sural. Gularal-3250407 Raiesh K_Shah
*Form-G Timeline shall be subject to necessary approval from Hon'ble NCLT, 25 &
C ompga I"“I':,lI oe UFE{EF"" Ahmedabad Bench for extension of CIRP pericd in the matter. Date - 80 June 7024 Enmpanr Em:r.giary
Lucknow
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJP s likely to retain crucial
portfolios of home, finance,
defence external affairs, all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,is tosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada

“When we joined hands
with the IOA —responsible for
selectingathletestorepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata propermecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed to secure onlyone or
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCandAmul,contributing
smallamounts that totalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about 312
crore,a 500-6009% increase.
This marked the beginning of
apositive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 24
crore to ¥28 crore. “Looking
ahead to the Paris Olympics,

of X150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11.With-

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016,” said Tomar. Rahul Tre-
han, COO of IOS Sports &
Entertainment, added that
these deals vary from a six-
digit cost forashort postorreel
to a seven-digit cost foran ad

and sometimes more. out divulging a specific figure
These deals, beyond the for the marketing spends,
financial = commitments, Tomarsaidthereareatleast40

to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based

encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of ¥50 crore for
licensingand accessto players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,”’
explained Tomar.

Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs,when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-Uisalso likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipiskeento
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

the sponsorship revenue is
about double again, at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls, sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs from regional par-
ties,including the YSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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CREDITACCESS GRAMEEN LIMITED
Regd. & Corp. Office: No. 49, 46th Cross, Bth Block, Jayanagar
{Mext to Rajalakshmi Kalyana Mantap) Bengaluru KA-360070 IN
Email; infoiflcagrameen.in | CIN: LS1216KA199TPLC0S3425

PUBLIC NOTICE

Thiis is o inform the public in general and, customers in particular, that for the convenience
of the Company's customers and for Company's operational conveniance, the Company
has decided to marge the following branchies):

MName & address of the

Grarmeaean Limited

121 Floor, H. Mo, 51714,

At & Po: New Balaji Magar.
Opp. Milk Dairy,

Taq: Omenga Umarga,

Dist: Dharashiv - 13606
MAHARASHTRA

Grameen Limied

2nd Floor, H. Mo, 478 F.No
02, Digveay Gas Agenay,
Mandanvan Calony, Diggl Road
Umarga - 4136085,

Dest; Dharashiv
MAHARASHTRA

SL. | Merging Branch (which s Name iaddr&ss of Ilhe EH.EIE Date of
No | going to be closed/not in Bﬁnn ':E'mllmlh :'h:-l:h W Hragerﬂ
eiistence) continue to exist after merger) | closure
1 Branch: Umarga-2 Branch: Limanga-1 September
Address: Credithceess Address: CrediAccess 09, 2024

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came up in the
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSS representatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Ministerof Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation toattend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

President Droupadi Murmu at

ontheirbudgetsand spending
strategies,”headded.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
102,445 crore,”’ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unableto executetradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitchesat depository firm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
resilience during this period”

'REVIVAL AND REJUVENATION'

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions, the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revival in
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsome statesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected, the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which itwould
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Congress president Mallikarjun Kharge with party leaders

Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get aftera decade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.Inthe evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA
| Kolkata, June 8
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Ph: 0512-3502480, Email: company.secretaryfmregencyhealihcare.in,
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Website: www.reqencyhealthcare.in

NOTICE OF THE EXTRA ORDINARY GENERAL

tis clanfied that due care is being faken by the Company to ensure that noinconwenience
whatsoever i caused fo the Company's customers during the process of mergear and
post-menger. The accounts of 2l our cusiomers shall confinue with the Baze branch [ie.;
the branch mentioned at Column {3) above), Cusiormers are requesied tokindly take note
of the aforesaid changels), which will be effactive tentatively from Seplamber 09, 2024
fi.g., the date mentioned under Column (4) above) and operate their loan accounts with
the new/Base branch from the said effective date. In case any further clanfication is
required andfor In caseof any difficulty, the customers may contact the “Branch Manager
{Merging Branch) or the respective Branch Manager (Basa Branch).

for CrechlAccess Grameen Limited
Sdi-

Zanesh Marayanan

Chiaf Execulive Officar

Bangaduru
June 07, 2024
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MEETING AND E-VOTING INFORMATION

Motice is hereby given that the Extra Ordinary General Meeting ("EGM") of
the Shareholders of Regency Hospital Limited [the “Company”) will be
held on Thursday, July &, 2024, at 11:30 a.m. IST at the Hegistered Office
of the Company-at A-2 5arvodaya Nagar, Kanpur-208005 Uttar Pradésh,
India. The Company has dispatched the Notice of EGM Lo the
aharehalders through permitted mode by Monday, June 10, 2024, The
Motice of the EGHM is also avallable on the website of the Company al
www.regencyhealthcare.in and at the MWational Securities Ospository
Incompliance With Section 108 of the Companies Act, 2013 read with Eule
20 of the Companies (Management and Administration) Rules, 2014, as
amended fromtime o time, Shareholders are provided withthe Facility to
casgt their votas an all resalutinng as set farth in the notice of the EGM
using electronic woting system provided by National ‘Securities
Depaository Limited (NSOL ) from a place other than the venue of the EGM
(‘remote e-voting’] and the business may be transacted through such
vating. The voting rights of Shareholders shall be in proportion ta the
equity shares held by them In the paid-up equity share capital of the
Company as on Thursday, June 27, 2024&(cut-off date’L

The remate e-voting shall commence on Sunday, June 30, 2024 (3:00
a.m. 15T Jand ends on Wadnesday, July 3. 20241500 p.m_ IST ). During this
period, Shareholders may cast their votes electronically. The Remote e-
vating module will be disabled after 5:00p.m. ST onJuly 3, 2024

A person who has acgquired shares and become-a Shareholder of the
Company after the dispateh of the notice of EGM and holding shares as of
cut-off date, may obtainthe login D and password by sending a request o
MaUL for remote e=voting then the existing user | and password cambe
uzed for castingvate.
shareholders may note that; aj Once the vote ona resclution is cast by
the Shareholder, the same shall not be allowed ta change it
subsequently; b) The facitity for voting will also be made available during
the EGM ; ¢) The Shareholder who have cast thelr votes by remote e-
voling pricr tothe EGM may also atiend the EGM but shall not be entitled
to cast their votes again; and di Only persons whose name is recorded in
the register ot members or in the register of beneficial owners
maintained by the depositories ‘as on the cut-off date shall be entitled to
avail thetacility of remote e=voting ar voting at the EGM.
The procedure of electronicvoting is available in the Notica of the EGH as
well as in the 'email sent to the Shareholders by NSDOL. In case of any
gueriesfgrievances, yvou may refer to the Frequently Asked Questions'
(FAQs) for Shareholders and ‘e-voting user manual for Shareholders
available in-the downloads section of the e-voting website of NSDL
www.evoting.nsdl.com ar send areguest al evoting@nsdl.co.in. Forany
grievances redating to voting by electronic means; Shareholders may
contact Mr. Yogi Srivastava, Company Secretary, B-5 Sarvodaya Nagar
kanpur-20800% at company.secretary@regencyhealthcare.in, Teol.
#0512-3502661.
For Regency Hospital Limited
d/-
Yogi Srivastava
Company Secretary

Date :Junel0, 2024
Hlace : Kanpur

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”’modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-
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decide soon

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in our nation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWC felt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
siverejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tallyincreased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence felt in urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe gracemarksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,’
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
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maithan alloys Itd

CIN : LET10TWE1985PLCO39503
Regd. Office : ‘|deal Centre’, 4ih Floor, 8. AJC Bose Road, Kolkata - 700 017
e-mail ; office@maithanalloys.com, Ph ; 033-4063-2383
Website : www maithanalloys.com

MOTICE iz hereby given to the Members of the Maithan Alloys Limited (the Company)
pursuant fo the provisions of Section 124(6) of the Companies Act, 2013 read with Rule
fi(3) of the Investor Education and Profection Fund Authonty (Accounting, Audit. Transfer
and Refund) Rulas, 2016, as in farce (herain after refarred as ‘the Rules') that all the
equity shares of the Company in respect of which dividend has remained unpaid or
unclaimed for seven consecutive years are required to be transferred to the Investor
Educaban and Profection Fund (IEPF).
Members who have nol daimed | encashed their dividend for [2s8 seven consecubive
years (Le, dividend declared on and after 15t April, 2017) can write 1o ws a1 Maithan Afoys
Lid., at 4th Fioor, Ideal Centre, 9, A.J.C. Boze Road, Kolkata - FOO04T {e-mail :
irvestonmmeshanallovs.com| or o our Registrar and Share Transfer Agent, Mi's. Maheshwarn
Datamatics Pvl Ltd. at 5th Fioor, 23, R N. Mukheres Road, Kolkata - 700001 to claim
e dividend at the eariest, falling which Company shall be consirained lo fransfer (heer
gquity shares to the [EPF, as per the procadure provided in the Rules.
Thae Company has also senwed Notice to the Mamber(s) concamad al thair [a%est available
address along with the details of unpaidiunclaimed dividend, advizing them to claim their
dividends expeditiously to avod transfer of ther shares fo the IEPF. In case no claim or
communication thareaf is received from the concemed Memberls) on or befare
25th Saptember, 2024 the Company shall, in compliance with the provisions of the
Companses Act, 2013 read with the Rules shall fransfer the share(s) o the [EPE.
A statement containing the name of such Member{s) and their folic number or DP 1D -
Chent 1D are available i Company's website at www.mathanalloys.com for informabon
and necassary action of the Members) concermed
Im the event of transfer of share(s) by the Company to the |EPF, the Member(s) concemed
may claim their shara(s) by fallowing the procedure as prescribed in the Rules Le. by
rnaking an application to the IEPF in IEPF Forme=3, which i available on the IEPF website,
i.e. wwwiepf.oovin. It may be noted that no claim shall ke against the Company in respect
of shares and dividends thereof credited 1o the account of the IEPF,
For Maithan Alloys Limited
Sdi-
Rajash K. Shah
Company Secretary

Date ' Bth June, 2024
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Swearing-in...

Thefinal decisioniswith the
PM-designate, but sources said
the BJPis likely to retain crucial
portfolios of home, finance,
defence external affairs,all part
of the Cabinet Committee on
Security.Educationand culture,
twoministries shaped by party’s
ideologicalimperatives,arealso
likely to staywith the BJP.

The overarching message,a
senior BJPleadersaid,istosignal
that although BJP is 32 seats
below the majority mark, this is
not a “weak, defensive govt”.
Naidu left for Andhra Pradesh
Saturdaybecause of the death of
media baron Ramoji Rao and is
expected to be back in Delhi
Sunday.Theviewin BJPisthaton
top of Naidu’s priority list is
“adequate financial support”for
Andhra Pradesh from the Cen-
tre and that may play a role in
the ministerial berths he gets.
Sources said the TDP could get
four positions in the Council of
Ministers,while Pawan Kalyan's
Jana Sena may be offered one.

Among names taking
roundsas possible ministersare
Srikakulam MP K Ram Mohan
Naidu; Guntur MP Chandra
Shekhar Pemmasani; and Chit-
toor MP Daggumalla Prasada
Rao. Sources said also on the
table are the names of Lavu
Srikrishna Devarayalu
(Narasaraopet) and Vemireddy
Prabhakar Reddy (Nellore).
Three of these MPs,when con-
tacted Sat evening, said they
have not yet got
any calls regarding the cere-
mony.]D-U is also likely to have
atleast three of itsleadersinthe
new government. LJP-Paswan's
Chirag Paswan is expected tobe
a Cabinet minister. “Bihar will
haveagood presenceinthe new
government. Both allies per-
formed impressively,” said a
party leader. Bihar also goes to
Assembly polls next year.

The BJPleadershipis keen to
see that Maharashtra, another
poll-bound state where Assem-
bly elections are due later this
year, is also well-represented.
The coalition hasfared poorlyin
there: Shiv Sena (Shinde) won
seven seats, NCP (Ajit Pawar) got
onewhile the BJPcould manage
only 12 from the total of 48
seatsin the state. However,with
INDIA bloc showing signs of

FROM THE FRONT PAGE

'REVIVAL AND REJUVENATION'’

Sponsorship for Olympians... Rahul aSked. to ta!(e Up LoP
role, says will decide soon
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“When we joined hands
with the IOA — responsible for
selectingathletes torepresent
the country at the Olympic
Games, among other global
sporting events—in 2016, we
observed thata proper mecha-
nism for bringing in sponsors
and ensuring delivery was
lacking,” said Tomar. “At that
time, the federation typically
managed tosecure onlyoneor
two sponsors, such as Sam-
sung, which was a global
brand, or local sponsors like
ONGCand Amul,contributing
smallamountsthattotalled to
about X2 crore to 2.5 crore.
However, by the Rio Olympics
(2016), when we partnered
with the IOA, the sponsorship
revenue reached about ¥12
crore,a 500-600% increase.
This marked the beginning of
a positive trend,”he added.

This upward trajectory
continued with the Tokyo
Olympics, where the revenue
almost doubled compared to
Rio, reaching around 324
crore to 28 crore. “Looking
ahead to the Paris Olympics,
the sponsorship revenue is
about double again,at approx

revival in the state, the BJP does
not want its allies to be “politi-
cally vulnerable” ahead of the
state polls,sources said.
Sources said Amit Shah and
Rajnath Singh are very likely to
continue in “crucial” ministries
and some new faces could be
from former CMs Shivraj Singh
Chouhan,Manohar Lal Khattar,
Biplab Kumar Deb and
Basavaraj Bommai. In parallel,
the BJPis also exploring ways to
expand the NDA’s footprintand
feelers are being sent to some
Independents. Of the seven
Independents, one MP, Vishal
Prakashbabu Patil from Sangli,
has joined with the INDIA bloc.
Party leaders are also in touch
with the MPs fromregional par-
ties,including theYSRCP,which
has four MPs. Also, BJP and RSS
leaders have discussed changes
in the BJPleadership with party
chief JP Nadda's extended term
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CREDITACCESS GRAMEEN LIMITED
Regd. & Corp, Dffice: No. 43, 46th Cross, 8th Block, Jayanagar,
(Maxt fo Rajalakshmi Kalyana Mantap) Bangaluru KA-560070 IN
Email; infoi@cagramesn.in | GIN: LE1Z16KATR1PLCDS342S

PUBLIC NOTICE

This ig tainfaerm Bhe publicin general and, customers in particeiars, that for the convaniance
of the Company’s custormers and for Company’s operational convenience, the Company
has decided bo merge the following branchigs):

Mame & address of the

: A Mame & address of the Baze Date of
fl:' :gﬁ;”ﬁif:;ﬂ;:milﬁ Branch (Branch which will | Merger
existencal continue to axist after merger) | closure
1 | Branch: Umarga-2 Branch: Umarga-1 Saphamber
Address: Credil&ocess Address: Creditdcess 09, 2024

{srameen Limited

2nd Floor, H. MNo. 478, F. No.
02, Dagvijay Gas Agancy,
Mandanvan Cokony, Dngge Road

Grameen Limited
1=zt Fioor, H. Mo 5174,
Al & Pao. New Balaji Nagar

Tq: Omenga Urnanga, Umarga - 413606,
Dist: Divarashiy - 413606 Dist: Dharashiv
MAHARASHTRA MAHARASHTRA

ILis clarifiad hat due care iz baing aken by the Company fo ansure thal no moomanianca
whatsoever.is caused o the Company's customers dunng the procass of merger and
post-menger, The accotnts of all our custormers shall continue with the Base branch e,
the branch mentaned at Cotemn [3) above), Customers are raquestad to kindly take note
of the aforesad changeds), which will be effiective tentatively from September (9, 2024
{1.e., the date menfioned under Cobemn 4} above) and operate their loan accounts with
the newBase branch from the said effective dafe. In case any furthar clarification is
required andlar in case of any difficulty, the customers may conlact the *Branch Manager

%50 crore. This represents a
remarkable rise of approxi-
mately 2,000% from pre-
2016, said Tomar. Rahul Tre-
han, COO of I0S Sports &
Entertainment, added that
these deals vary from a six-
digit costforashort post orreel
to a seven-digit cost foran ad
and sometimes more.

These deals, beyond the
financial commitments,
encompass a variety of forms
of involvement and activa-
tions. “For instance, if we take
the figure of 50 crore for
licensingandaccess to players
for shoots, imagery and cer-
tain events, the activations by
these brands are typically
three times that amount,”’
explained Tomar.

“Therefore,you can expect
a minimum activation value

ending this month. The discus-
sions about the succession plan
within the party came upinthe
marathon meeting at PM
Modi's residence on Saturday,
sources said. It was attended by
RSSrepresentatives.

Foreign leaders..

Seychelles VP Ahmed Afif
also arrived Saturday, while
remainingleaders from Bhutan,
Sri Lanka, Nepal, Maldives and
Mauritius will be arriving Sun-
day. The ministry of external
affairs issued a statement con-
firming the names of the lead-
ers attending the ceremony.
“President of Sri Lanka Ranil
Wickremesinghe, President of
Maldives Mohamed Muizzu,
Vice-President of Seychelles
Ahmed Afif, Prime Minister of
Bangladesh Sheikh Hasina,
Prime Minister of Mauritius
Pravind Kumar Jugnauth,Prime

| Minister of Nepal Pushpa Kamal

Dahal ‘Prachanda’, and Prime
Minister of Bhutan Tshering
Tobgay have accepted the invi-
tation to attend,’it said.

Apart from the swearing-in
ceremony, the leaders will
attend a banquet hosted by

 President Droupadi Murmu at

of *150 crore to X200 crore
from these brands. They will
utilise TV, digital, print, out-
door hoardings and events to
promote their association.
This means the total associa-
tionvaluewith Parisisaround
X200 crore to X250 crore
when considering all these
factors,”he added.

On digital front, multiple
brands are engaging in small-
scale promotions. These are
deals ranging from tile com-
panies to honey brands, and
one will see numerous cam-
paigns duringand around the
upcoming Olympic,tobeheld
from July 26 to Aug 11. With-
out divulging a specific figure
for the marketing spends,
Tomarsaid thereareatleast 40
to 50 brands that will do cam-
paigns involving athletes and
digital platforms in the com-
ing days. “Influencer market-
ing is particularly popular for
the Olympic games, with
brands partnering with any-
where from two tosixathletes
per campaign. The value of
these campaigns varies based
ontheirbudgetsand spending
strategies,”headded.

Rashtrapati Bhavan on Sunday.

Investors...

“We wish to clarify that on
the day, ICCL successfully
processed more than 3.2 million
subscription ordersamounting
t032,445 crore;,” ICCLsaid. How-
ever, ICCL added that some
instances have been brought to
the notice wherein delay was
prima-facieattributable to pay-
ment aggregators/banks
involved in the process of sub-
scription, and hence transac-
tions of some investors could
not be processed in time. Tues-
day was not the only day this
weekwhenretail investorswere
unable toexecute tradesat their
will. Even on Monday, when
benchmark indices had hit a
record high, some investors
could not sell theirstocksdue to
glitches at depositoryfirm Cen-
tral Depository Services (CDSL).

Shrini Viswanath, co-
founder of Upstox,said,“Barring
the impact caused by the inter-
mittent TPIN issue faced across
the industry at the depository’s
end, our platform successfully
withstood the increased traffic
and demonstrated remarkable
resilience during this period.”

CWC effusive in
praise of Gandhis,
Mallikarjun Kharge

ASAD REHMAN
New Delhi, June 8

THE MEETING OF the Congtress
Working Committee (CWC)
Saturday unfolded according
to the script. Jubilant at the
party’s better-than-expected
showingin the Lok Sabha elec-
tions,the CWC was effusive in
praise of Rahul Gandhi — as
also Mallikarjun Kharge, Sonia
Gandhi and Priyanka Gandhi
Vadra — and “unanimously”
passed a resolution asking
Rahul to take up the post of
Leader of the Opposition in
Lok Sabha.

The mood in the CWC was
buoyant. Although the party
could not reach three digits,
the committee felt the elec-
tion verdict had “infused new
life” into the party and sig-
naled its “overall revival and
rejuvenation”. While there
were green shoots of revivalin
many states, the leadership
was concerned about the
party’s disastrous perfor-
mance in some of the states,
especially Madhya Pradesh,
West Bengal, Delhi and party-
ruled Himachal Pradesh.

It was decided that party
president Kharge will set up a
committee which will look
into the factors and reasons
fortheroutinsomestatesand
suggest steps to address the
shortcomings. Sources said
some of the state Congress
presidents could be replaced
soon.As expected,the meeting
saw leader after leader asking
Rahul to lead the party from
the front in Lok Sabha and
take up the post of Leader of
the Opposition which it would

.

Congress president Mallikarjun Kharge with party leaders

Sonia and Rahul Gandhi during the Congress Working
Committee meeting in New Delhi on Saturday PTI

get afteradecade.

And as is his wont, Rahul
told the CWC that he will take
a decision very soon. Kharge,
too, told Rahul that he should
take up the post since the CWC
has passed aresolutionand,in
a lighter vein, added that he
would take disciplinaryaction
if he does not heed to the
CWC’s decision.

“During this election, we
raised so manyburning issues
— unemployment, price rise,
Agniveer issue, women and
social justice issues. These
issues need to be raised in a
greater manner inside
Parliament also. Rahul ji is
the best person to lead this
campaign inside Parliament.
This is the CWC view,” AICC
general secretary (Organisa-
tion) K C Venugopal said after
the meeting.

“The entire CWC feels that
in the current scenario of
Indian politics forabetterand
strong vigilant Opposition,
those who want to protect the
Constitution also, should be
safe under the leadership of
Rahul Gandhi ji as a Leader of

Opposition,” he said.

There is also pressure on
Rahul not to vacate the Rae
Bareli seat in view of the shift
in mood in Uttar Pradesh and
the Hindi heartland.While the
Congress has won six seats in
Uttar Pradesh, its ally Sama-
jwadi Party emerged victori-
ous in 37. Besides, the Con-
gress has made gains in
Hindi-speaking states like
Bihar,Rajasthan and Haryana.

Sources said he is thinking
about vacating Wayanad,
which re-elected him for the
second time, but has not taken
afinal decision.Inthe evening,
the Congress Parliamentary
Party (CPP) met and re-elected
Sonia Gandhi as its chairper-
son.The CWC reiterated that
the Lok Sabha election verdict
was a decisive rejection of the
BJP’s style and substance of
governance. “The verdict of
the people is not just a politi-
cal loss but a personal and
moral defeat for the Prime
Ministerwho sought the man-
date in his name and ran a
campaign anchored in lies,
hate, prejudice, divisiveness

INDIA not staking claim
to form govt today doesn’t
mean it won’t: Mamata

PRESS TRUST OF INDIA
Kolkata, June 8
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REGENCY HOSPITAL LIMITED

CiN: UBSTTOUPISBTPLCOOBTS2
Regd. Office: A-2, Sarvodaya Magar, Ranpur 208 005 Uttar Pradesh
Ph: 0B12-3502480, Email: company secretansiiregencybealtheare.in,

Website: www.regencyhealthcars.in

NOTICE OF THE EXTRA ORDINARY GENERAL
MEETING AND E-VOTING INFORMATION

Matice iz hereby given that the Extra Ordinary General Meating ["EGH"} of
thie Shareholders of Begency Hospital Limited [the "Company™) will be
heldon Thursday, July &, 2024, at 11:30 a.m. IST at the Registered Office
of the Campany at A-2 Sarvodaya Nagar, Kanpur-20800% Uttar Pradash,

Bengalur
June 07, 2024

{Merging Branch) or the respective Branch ManageriBase Branch)

for Credifeoess Gramaean Lamilad
Sdr-
Ganesh Marayanan

Chief Exaculive Officar
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India. The Company has dispatched the Motice of EGM to the
Shareholders through permitted mode by Monday, Juneg 10, 2025, The
Matice of the EGH is also available on the website of the Company at
www.regencyhealtheare.in and at the National Sacurities Depositary
In compliance with Saction 108 of the Companlas Act, 2013 read with Rule
20 of the Companies (Management and Administration) Rules, 2014, as

WEST BENGAL CHIEF Minis-
ter Mamata Banerjee on Sat-
urday said that the opposi-
tion INDIA bloc may not have
staked claim to form the gov-
ernment today, but that does
not mean it will not do
it tomorrow.

Banerjee, also the TMC
supremo, said her party will be
ina“waitand watch”modeand
she would be happy if the
“weak and unstable” BJP-led
NDA government is shunted
out of power.

“The country needs
change; the country wants
change. This mandate was for
change. We are waiting and
keeping a watch on the situa-
tion.This mandate was against
Narendra Modi, so he should

| WOULD BE HAPPY
TO SEE THAT THIS
UNSTABLE AND

WEAK GOVERNMENT

(NDA) AT THE
CENTRE IS OUT
OF POWER

not become the prime minis-
ter this time. Someone else
should have been allowed to
take over,” Banerjee told
reporters after a meeting of
newly-elected TMC MPs.

The Trinamool Congress
supremo said the partywill not
attend the swearing-in cere-
mony of the new government.

“The BJP is forming the
government undemocratically

FORM G

and illegally. Today INDIA bloc
may not have staked a claim to
form the government,but that
doesn't mean tomorrow it
won't stake a claim. Let's wait
for some time,” she said.

“I would be happy to see
that this unstable and weak
government at the centre is
out of power,” Banerjee said.

She said that the TMC MPs
in Lok Sabha and Rajya Sabha

| will seek repeal of the Citizen-

ship Amendment Act (CAA).

and extreme bigotry. The ver-
dict of the people is clearly
against the undermining of
democracy and democratic
institutions that has taken
place since 2014,” the CWC
resolution said.

The CWC meeting was
largely self congratulatory. It
also singled out the Gandhis
and Kharge for praise. It said
the yatras Rahul “designed”
and led were “historic turning
points in ournation’s politics
and instilled hope and confi-
dence in lakhs of our workers
and crores of our voters” and
his election campaign was
single-minded and sharp,and
more than any other individ-
ual it was he who made the
protection of the Constitu-
tion the central issue in the
2024 elections.

Incidentally, the CWC
noted that the INDIA bloc
parties “performed exceed-
ingly well” in several states,
among them UP,West Bengal,
Tamil Nadu and Maharash-
tra. In West Bengal, the TMC
won 29 of the 42 seats
against the BJP and the Con-
gress-Left combine.

Addressing reporters after
the meeting, Congressleaders
Venugopal and Jairam
Ramesh said the CWCfelt that
revival of the party had begun.

In his address, Kharge said
the verdict was against the
dictatorial and anti-democra-
ticways of the BJP.“Itisa deci-
sive rejection of the politics of
thelast 10years.Itisrejection
of the politics of divisiveness,
hate and polarisation,” he
said. Kharge said the Con-
gress’s tally increased in seats
“dominated by SC, ST, OBC,
and minority voters as well as
inrural areas”. Going forward,
he said, the party has to make
its presence feltin urban areas
aswell.

Panel to
re-examine
NEET results

THE EDUCATION MINISTRY has
set up a four-member panel to
reviewthe grace marksawarded
to more than 1,500 candidates
in the NEET-UG medical
entrance exam, the National
Testing  Agency  (NTA)
announced on Saturday. The
move comesamidallegations of
inflation of marksleadingto 67
candidates sharing first rank in
the exam."The panel headed by
a former UPSC chairman will
submit its recommendations
within aweek and the results of
the candidates might be
revised,' NTADG Subodh Kumar
Singh said.

"The awarding of grace
marks has not impacted the
qualifying criteria of the exam
and the review of results of the
affected candidates will not
impact the admission process,"'
he added. Several aspirants of
the medical entrance exam
NEET have alleged inflation of
marks which led to a record 67
candidates bagging the top
rank, including six from the
same exam centre. —PTI

INVITATION FOR EXPRESSION OF INTEREST FOR

amended from timatotime; Sharehalders are provided with the faciity to
cast their votas on all resolutions as et forth in the natice of the EGM
using electronic voting system provided by MNational Securities
Depository Limited (NSOL}from a place other than the venue of the EGM
(‘remote e-voting'l and the business may be transacted through such
voting. The voting rights of Sharsholders shall be in proportion to the
eguity shares held by them in the paid-up equity share capital of the
Company as on Thursday, June 27,2024 (" cut -off date’}

INVITATION FOR EXPRESSION OF INTEREST FOR
GREEN S50UL ERGONOMICGS PRIVATE LIMITED

AMUL INDUSTRIES PRIVATE LIMITED
OFERATING IN MANUFACTURER OF ALUTO COMPONENTS AT RAIKOT [GLIARAT],
RANIPET (TAMIL NADLY, MUMBAI {MAHARASHTRA), JIHARKHAND AND OTHER STATES
il

if Incdian
g | Repubatans, 2015)

RELEVANT PARTICLLARS
| Bl ol the corpocals cetitar Amal Industries Private Limited
asang with PARS CINS LLP b, {CIN; U410 GI1995RTCORE] 18]
| PAN- ASOCASO20F
2- Al Inchstriad Estate, Flol Mo: 3337333,
EIDC Rajkaet, Guiaral - 360005
: wera mialing . com o

OPERATING IN E-COMMERCE INDUSTRY AT BHIWARNDI,
DIST. THANE, MAHARASTRA
Under Regulation 364 (1) of the Insolvency and Bankruptcy Board of India
{Insalvency Resolution Process for Corporate Persons) Regulations, 2016
. ] _ RELEVANT PARTICULARS B ] ]
1. | Namue of the corporale detior along with | GREEN SDUL ERGONOMICS PRIVATE LIMITED
PaM & CBLVLLP Hix Tl UT4985MH201 BFTEI05473 |
2. | Mdress of the regesternd affics Wnit 5, 6. 7, 8, % 10& 11, Buikling Mo B2, Groen
Specs, Villsge Wahull, Vadseall, Thane, Bhfazndi,
Maharashira- 421302
3. | URL of websita |'I|'||'.?"‘E A, WEFE-D’J' opdingy
4. | Detzils ol place whers majordy of feed | Mo langble o assets bat the Gorporate Defrior has
assel S e ocaled P o network of cperagions . inlanoebies ame brand
a2l webeta with anling market place plabinrm

H.A BB ITiE A Trading Busness

o

maithan alloys Itd

CIN : LZT101WB1935PLCD39503
Regd. Office ; ‘Ideal Cendre’, dth Floor, 9, AJC Bose Rogd, Kolikata - 700017
e-mail : officeipmaithanalloys.com, Ph 2 133-4063-2303
Website : www maithanalloys.com

NOTICE

NOTICE is hereby given to the Members of the Maithan Alloys Limited {the Campany)
pursiant 1o the provisions of Section 124(6) of the Companies Act, 2073 read with Rule
(3] of tha Investor Education and Pratection Fund Awthorly (Accounting, Audd, Transfer
and Refund) Rules, 2018, a5 in force [herein: after referred as the Rutes’} that &l the
equily shares of the Company in respect of which dividend has remained unpald or
unclaimed for seven conseculive years aré required to be transfarmed to the Invesior
Educalion-and Prodeciion Fund (IEFF),

Membars who have not claimad | encashed thelr dividend for lag! sevan congacute
years (1.2, dnidend gdeclansd on and atter 1st Aprd, 2077} can wnie b2 5 at Maithan Alloys
Lid.. at 41h Floor, ldeal Centre, 9, AJ.C. Bose Road, Kolkaia - 700077 (e-mail |
ireston@malthanalloys.com) or o our Regietrar and Share Trarsfar Aoenl, s Maheskar
Datamatics Pyi, Lid, &1 3th Flogr, 23, B, M. Mukhenee Road, Kolkata - 7001 fo claim

ji

3 & 2, | Address of the registersd office
The remote e-vating shall commence on Sunday, June 30, 2024 (9:00 - '

a.m. 13T )and ends onWednesday, July 3. 2024(5:00 p.m. IST), During this 5 OFL T websn
period, Shareholders may cast their votes electronically. The Eemote e- 4, | Datails of place whare majority
votingmodule will be disabled after5:00 p.m. ST onJuly 3, 2024, | o Tlvad! Assets Bra located

Rajknt (Gujarathy, Mumbal (Maharasntma)
Hardget (Tamd Madu), Sharkhand ard

| I'.E|'I-:Jr E-P.IEIE'H
Mt Awilakle

£

& person who has acguired shares and become a Shareholder of the
Company aftar the dispatchof the notice of EGH and holding sharesas of
cut-offdate; may obtainthe login D and password by sending a reguest to
i i e { iy P jot ITo

evoting@nsdl.co.in. II;-.*. ever, If the .1:| 9.: gonis already registered with | niancial yesa | CD booked sales revenues af Rs. 11210 Crores
MNEDL for remote e-voting then the existing user 10 and password can be | Murnber of mmplayees,’ warkmen Presenily, these are noemployes/ workomen
used for casting vote. B. | Furthar cetaiis mcluding last sailable | Details can be sought by prospective resoiution

| financial siatements (wath schedules) | sdplicent via e-mall oy ralsing sgeciic mouest

of Twa FEEre, HeLs of cnaditions, Bl e-mail id

| retEnvant dfates for subsequenl ents o | cirpamulirdustiiesma@gmail.com

| od '.I'ﬁ:_;:rl::ﬁ'_n:j:_'. s ._'r_\-.'r!llnl:--:: :1! !_IF:‘: "
3. | Eligibdiey for resalisticn appécants

[ Irestatlled CHpIAC .‘.;.' of rmain

| products/ services

6. | Quantity and value of main
products) services sold In |es

3. | Inztzfied capacity of main producks
SAMVICRS
. | Ueamny and value o maln products | Sales of INK 125croees in BY 2123-24
strvices sold in last financial yoar Mlain Pradiects - Gaming Chairs, Muli-Pumpase
Tallas, Exatalive Chalrs, Office Chsifs, Bagic Chaes
and 'l"l'l:i'.IﬂE;:L:l_rltli"E
7.1 Number of employees’ workmen | Thirky-fhree (33}
8. | Further 4efails inciding lasl avadable | Sending request by email 1o
firanciel stalements (With ehedues) ol | greensoulEreovegronp.oa.in
&0 YRars, 4sts of creditorg are avakabes gl
LA
4. | Eliglkilsy for resoluticn applicants under | Sending request by amail 1o
sechon 252 R of fie Code is avalabie 3t | green souliresa vegrop.ch.in

| Financial Year : 2021-22
Cruantity ; Mot Asceriatned

Shareholders may note that: a) Once the vole an a resalution s cast by
the  Shareholder, the same shall not be allowed to change it
subsequently; bl The facility for vating will also be made available during

the EGM : &) The Sharahalder whi have cast thelr vatas by remole a- Datails can be sought by prospective nesciution

URL: % ¥ ; under section 25/21(h) of tha spplicant via e-mail by ralsing specific rmiest iy : E ; ,
TH (e e T e o S o SR voting prior to the EGM may also attend the EGM but shall not be entitled | Coute i, svailatte at LRL: | 8t -l ie: cirpamulinustriesgwiigrail.eom || | their dividend at the earliest, faiing which Company shall be constramed in ranséer their
interasl to cast their votes again; and d) Onty parsons whose namaisrecorded in 10| Lanst dhates for receipl of epression 2001 lune, 2024 aquity shares 1o the IEPF, as per the procedure provided in the Rules
11. Date '3'-1 58 rL|II |-”'J'-'I|5’5'“;| Bt ol 04/Dvi202d the register of members or in the register of beneficial owners { of interost _ The Company has also served Motice 1o the Member{s) concemed at their Iatest available
pactive resokution applicants | _ _ 11| Date . ol ek .-, 004 i : : : .
T3 Ei: fale Tor submisakon of obiectons 10 | DT 2024 maintained by the depositories ason the cut-off date shall be entitled to Bt o las=ien of feviakine B 0F vl addrass along wilth the details of unpasdiunclaimed dividend, advising theaem o dalm el

piaspective res i ution epplicenis ' . L P | .
avall the facility of remote e-voting or voting at the EGM. 1. st 05 Te Tor aub riaicn of dividends expeditiously to avaid transfer of their shares to the |[EPF, In case no daimor
communication thereof is received -from the concerned Memberis) on or before
251h September, 2024 the Company shall, In complianca with the provisions of the

Companies Act, 2013 read with the Rules shall fransier the share{s) o the [EPF,
& statamnent conlaining the name of such Memberfs) and their folis number ar DP 1D -

provisinnal list

13 Date of issue of final list ol prospectve | 15GF2024
resalulicn applicants

14| Date ol Bsee of slormation memomandum, | 2400752024
ewaluation malrs and eguest Tar
resolution plans 1o prospecig resokiian

| O July, 2024

oijerdions o provisiansd B
13.; Ciatg of tssue of final list of
proEpachivee Fesslubian anglieants
gueries/grievances, you may refer to the ‘Frequently Asked (Juestions’ 14.| Date of issue af Infsrmatian

The procedure of electronicvoting is available In the Notice of the EGM as

e : | 18th July, 2024
well a5 in the email sent to the Sharehaolders by NE0L. In case of any r

| 18th Juky, 2024

appiicant= |:|-||'_',_[.]5:| for Shareholders and ‘e "-'l'ltil'lg user manual for Shareholders memorardum, svalustion matric Ty X : . : b
15[ Last date far submission of reschution | 31/082024 [Estimated) available in the downloads section of the e-voting website of NSOL | and mquestfor nssoivtion piae Chenlt 10 aire avelable & Lompary's wabsie ot wiww.makthanalloys.com for informaticn
pans | to prospective resoltion applicants and necessary action of the Membens) concerned

www.evoting.nsdl.comorsend arequest at evoting@nsdl.co.in. Forany | §457 (. sate of sumizsian of resaluton

(== 1RT]
18, | Processs el i e sulmit ECE

Drate: 09062024
Place: Surat

16, Process amak id 10 submil Expression of | greon soulE resahegroup ca,in [ 13tk Aupust, 20GEE

|rberpg]
Date: 0906/2024,
Piace: Mavi Mambai

In tha avent of ransfer of share{s) by the Company io the IEPF, the Member(s) contcamed
may claim their sharefs| by following the procedure as prescribed in the Rulesie. by
miaking an application 1o the IEPF in IEPF Form-5', which is avallable on the IEPF website,
8. www.ieplgovin, It may be noted that no clam shall lie against the Company n respscl
i TesL of shares and dividends thereof credited to the: accound of the FEPF
IP Registration No.: IBEI/IPA-O0L/IP-P-02725,/ 20029025/ 14157 : —

AFA Cortificate No.: AA 114157 /02, 290824, 105080 valid wpto 29.08,2024 For Maithan Alloys Limited
BO0d Rudra Enclave, 8than Bhimead Canal Raad, Sdl.

Mear Sniv Aesidency, Brimradd., Surat, Guiarat- 395007 ;
Rajesh K. Shah

*Form-G Timellne shall be subjaet to necessary approved from Hon'ixle NCLT.
Ahmedabad Bench for extension of CIRP period in the matter. Company Secratary

grievances relating to voting by electronic means, Shareholders may
contact Mr, Yogi Srivastava, Company zecretary, B-h Sarvodaya Magar
Kanpur-Z208005 at company.secretary@regencyhealthcare.in, Tel.
RO512-3502Z6E1,

Sd- | | girpamulindustrespt@gmail.com
Vizhal Ghizulal Jain

Interirn Resolition Prafessional

IBEI Registration No: IBBVIPA-001APPO0419/2017-2018107 42
Reégistered Address: 0-19302, Palm Beach Resicency, dmey CHS L.,

Frof Mo, 22-28, Sector-4, Neru! West, Nai Mumbai, Mahaashtia - 400700
Communication Address: ¢/o. Resolve ~ IPE Private Limited, Office Mo V3073,
Akshar Business Park, Sector-25, Vashi, Navl Mumbai-200705

Process Specitic Email 10: greean, soukmresalvaproup. co.n

IBBI Registered E-mail: vishalprasobeegroup.codin; AFK Valid epto: 317122024

5d,-
Nikarika Maheshwarl
{Resolution Prafessional]

For Regency Hospital Limited
S/

Yogi Srivastava

Company Secretary

Date ;Jdune 10, 2024
Flace : Kanpur

Date:; 851 Juns, 2034

financialexp.epapr.in Pune
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